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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
IN
‘ ORIGINAL APPLICATION NO.702 OF 2022
INTHE MATTER OF
Ij)eepak'Krumar & Anr | | cerreacaae Applicant(s)

Versus

© State of Uttarakhand & Ors. e Respondent(s)

ADDITIONAL AFFIDAVIT ON BEHALF OF RESP_ONDENT NO. 2 ie
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE

I, Kanchan Puri, Daughter of Shri Harish Puri, aged about 35 years presently working as
Scientist ‘B’ in the Ministry of Environment, Forest & Climate Change, at New Delhi, do

hereby, in my official capacity, solemnly affirm and state on oath as follows: -

1. That J am acquainted with the facts and circumstances of the instant case and duly
competent to swear the present affidavit on behalf of the MoEFCC on the basis of

the official records maintained therein.

L

It is humbly submitted that the instant matter came up for hearing on 26.07.2023

wherein the Hon'ble Tribunal inter-alia observed and directed that ;-

" {15 t0 be noted that while passing the order dated 01.03.2023,
m para 4, an observation was made by this Tribunal that though
categorization of the CPCB is general, the same has beein made applicable

lo eco-sensitive zomne jfor which no particular study has been conducted.
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categorization by CPCB taken as permissible in eco-sensitive zone, as per
Natification dated 06,01.2020,

In view of above, no particular study has been conducted by the
respondents or filed before this Tribunal. Accordingly, we direct the Siate
PCB and the MoEF&CC 10 file a study with regard to the categorization
quoted‘_above ‘_before the next date. "

It is submitted that the Central Pollution Control Board (CPCB) vide communication
No, B-29012/E88 (CPA)2015-16, dated 07.03,2016 issued the guideline on
categorization of Industrial Sectors as part of ‘Directions under Section | 8(1)18) of
the Water (Prevention & Control of Pollution) Act, 1974 & the Air (Prevention &
Control of Pollution) Act 1981 regarding Harmonization of Classification of
Industrial Sector under Red/O; ‘ange/Green/White Categories . {ANNEXURE-i).
The Guideline Categorlzed Industries, on the basis of Pollution Index (P1) which is
a basis of weightage drawn from water pollution, air pollution, hazardous waste
generation, fuel consumption and waste water generaﬁion. The concept of
categorization of industries into red, orange, green and white categories, is based on
the “Precautionary Principle”, mainly focuses on potential of industries to impact
the environment. The purpose of categorization is to ensure that the industry is
established in a manner consistent with the envigonmental objectives and to prom’p't,__‘ :

industrial sectors to adopt cleaner technologies, ultimately resulting in generation =

of no or minimum pollutants. CPCB's categorization of industries in 2016 vide No.. - -

B-29012/ESS {CPA)/?OID-?OIG dated 07.03.2016 is apphcabie to all across the'
Country. . |
That as part of the extant guideline, the CPCB has used the scale for the Pollution
Index (PT) of any Industrial Sector, which is a rational number between 0 to 100 and

the increasing value of P denotes the increasing degree of pollution level from the

‘..mdustnal sector The following eriteria with rccard to the “Range of Pollution

Index for the ¢ purpose of categorization of industrial sectors is used:
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L. Industrial sectors having PI score of 60 and above — Red category
1. Industrial sectors having PI seore of 41 to 59 - Qrange category
iil. Industrial sectors having PI score of 21 to 40 — Green category
1v. Industrial sectors having PI score upto 20 — White category

| .That based on the methodology, CPCB classified 254 industrial sectors undcr Red
7(61), Orangg (90), Greer; (65) and White (38) categories, and directed SPCBs/PCCs
to adOpt the same, White category of industries, which are considered as non-
polluting industry, are not required to obtain Consent to Operate (CTO) from State
Pollution Control Board (SPCBs)/ Pollution Control Committee (PCCs) and an
7 intimation to concerned SPCBs/PCCs shall suffice.

_It is to humbly submit that Stone Crushing Units are mainly air polluting units and
unless no pollution control measures are installed, such units release fugitive dust

{(Secondary Emission) and therefore, the P] for the Stone Crushing Units is 50.

It is humbly submitted that Stone Crushers are regulated as per Doon Valley
Notification as amended from time to time, Doon Valley Notification, 1989
(Annexure IX) was first attempt towards such categorization of industries which™
was much before the EIA Notification, 1994; EIA Notification, 2006 and Guidelines
on Categorization of Industries in 2016 by CPCB. After EIA Notification, 1994
followed by EIA Notification, 2006; the Doon Valley Notification was amended
vide ‘'§.0. 943 (E) dated 04.07.2005 (Annexure IIf) and S.0. 2125 (E) dated
‘13.12.2007 {Annexure IV) wr.t Environmental Clearance (EC) mechanism for
various categories of industries, Accordingly, all those projects which are covered
in the Schedule under the BIA Notification issued vide 5.0, 1533 (B) dated
14.06.2006 will follow the procedure laid down in the notification. All those
projects which are not covered under the EIA notification but which fall under the
Orange Category as per CPCB shall be considered by the State Level Environment
Impact Assessment Authority (SEIAA). @@_&@y industries remamed
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_ prohibited in the specified region and Green Category remained out of the preview

of environmental regulation till there is necessity, Accordingly, the Orange
Category of industries remalns under the regulation,

That, with categorization of CPCB vide letter No, B-29012/ESS (CPA)/2015-2016

dated 07.03.2016, the Doon Valley Notification was again amended on 06.01.2020
(Annexure V) in line with CPCR Categorization for 1mplementatlon purpose and
to bring uniformity with the guidelines across the Country, the Stone Crusher Unit

has been categorized as Orange Category and hehee continue to be regulated.

That, siting of industries in Doon Valley, Uttarakhand is governed by the provisions
of the Doon Valley notlfication published as 8.0, 102 (E), dated 01.02,1989, as
amehded from time to time. The said notification prescribes for regulated, restricted
and prohibited activities and the Stone Crusher units as per the above said

Notification falls under the Orange Category which is a regulated activity.

That, vide S.0. 102(E), dated 01.02.1989, the “Industries falling within the list (list
of Orange Category of industries) shall be assessed by the State Pollution Control
Board and referred to the Ministry for consideration, before issuing “No Objection
Certificate” and the maximum validity period for Consent to Operate (CTO) for
Stone Crusher units is 10 years. Such units are required to be lnspeCted at least once
in a year by concerned State Pollution Control Board (SPCB)/ Po[iuuon Control .

Committee (PCC) for compliance of enwronmental norms.

 That, as per CPCB directions dated 07.03. 2016, SPCBs/PCCs are empowered to

categorize new/existing sectors at their own, based on the methodolmy/cnter:a :
prescribed by CPCR. '

That Stone Crushers are regulated as per extant Doon Valley Notifi cation as
amended and there is a prescribed mechanisin for allowmg any such unit in the
Doon Valley which requires CTO/CTE from SPCB and EC from SEIAA and there
is CPCB Guidelines for Stone Crushing units dated July 2023 (Annexure
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V), which takes into accouint the environmental and safefy aspect of the concerned
sector. It is humbly submitted that considering that adequate policy and procedure
have already been put in jpiace by the Ministry for dealing with environmental and
safety aspect of Stone Crushing unit.

13. *"Tl’hat -it will be relevant to mention that the CPCB Guideline, 2016
regarding categdrization of industries w.r.t Eco-Sensitive Zone, has been
formu'léted after detailed exercise as enumerated and is applicable across the country
as mentioned above and does not call for any revision.

14, dtis hurhbly submitted that the answering respondent without any prejudice reserves
his right to file an additional affidavit at a later stage, if so necessary.

15. Itishumbly submitted that the present additional affidavit may kindly be considered
on record and into consideration and the Hon’ble Tribunal may pass any such
appropriate order(s), direction(s) as deem fit and proper under the facts and

circumstances of the present ¢ase which the answering respondent shall duly comply

DEVONENE 35V
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I, the above-named deponent, do hereby verify that the contents of the above affEeiVit are

with.

true and correct to my kriowledge as per the records of the answering respondents. No part

of it ig falge and nothing material has been concealed thiere ﬂ‘ﬁ‘@

AR

Verified atVEW DELRE this ) 9 Sclay of 2023

Jsotemnly affirmed before me, reqé

. O ~ . . ) ._'\ 5 1
o -3 over & expluined so-thry dencasmt
blic, OELAY

15 SEP 2008
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ANNEXURE-1 P
e, B wewu Pasm g
11’“"”;5-1,; CENTRAL POLLUTION CONTROL BOARE
RN TTehn ¢ g9 WA, e g
ﬁp‘g!, r.n':-:l‘-ir UMV E T 2 S N R PP FL PR
No.B-29012/ESS(CPA)/2015-16/ : March 07, 2016
To
The Chairman
All the State Pollution Control Boards / Pollution Control Committess
( List Attached) ‘

SUB: MODIFIED DIRECTIONS UNDER SECTION 18(1)(v) OF THE WATER
{PREVENTION & CONTROL OF POLLUTION) ACT, 1974 and THE AIR
(PREVENTION & CONTROL OF POLLUTION) ACT, 1981 REGARDING
HARMONIZATION OF CLASSIFICATION OF INDUSTRIAL SECTORS
UNDER RED/ ORANGE/ GREEN / WHITE CATEGORIES.

WHEREAS, under section 16 (2)(b) of the Water (Prevention and Control of

~ Pollution) Act, 1974 and under Section 16 (2)(c) of the Air (Prevention & Control of

Pollution) Act, 1981, one of the functions of the Central Pollution Control Board {CPCR),

constituted under the Water (Prevention and Control of Pollution) Act, 1974, is to

coordinate activities of the State Pollution Contro] Boards (SPCBs) and Pollution Cantrol
Committees (PCCs); and

WHEREAS, under section 16 (2)(c) of the Water (Prevention and Control of
Pollution) Act, 1974 and under Section 16 (2X(d) of the Alr (Prevention & Contral of
.. ®p Pollution) Act, 1981, one of the functions of the CPCB is to provide technical assistance
s "‘*-j‘?t’xf@g}tfidance te SPCBs and PCCs; and -
o 9221_:2 } : - _
";;MHEREAS, It was brought to the natice of CPCE, that different SPCR /PCCs
""W«:\ré’{ﬁ‘:’foliowir\g different criteria for classification of industrial gectors under
Red/Orange/ Green category and that classification was being used by the SPCRs/PCCy
for grant of consents to industries and for Inventorization / surveillance of industries. -

WEIEREAS, the issuc regarding classification of industries was deliberated upan
in the 86 Conference of Chairmen & Member Secretarias of CPCB & SPCBs/ PCCs held
o August 31 2000 and a working group comprising of representatives from SPCBs &
CPCB was coustituted to prepare a consolidated list of industrial sectors falling under
Red/Orange/Green category to bring uniformity in classification of industrial sectors
~ across the country; |
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WHEREAS, the report prepared by the Working Group was discussed in the 37
Conference of Chairmen & Member Secretaries of CPCB& SPCBs/ PCCs held in Delhi on
Septemnber 15, 2011, whevein some modifications were proposed;

WHEREAS, the final report of the working group was prepared, incorperating the
suggestions/observations made in the 57% Conference of Chairmen and Member
Secretarigs of CPCB & SPCBs/PCCs and in exercise of the powers delegated to the
Chairman, CPCB under Section 18(1){b) of the Water Act, 1974, following dircctions were
issued for compliance to all SPCBs/PCCs to maintain uniformity in categorization of
industries as red, orange and green as per list finalized by CPCB, which identified 85
types of industrial sectors as ‘Red!’, 73 industvial sectors as "Orange’ and 86 secturs as
‘Green': -

. a). " To maintain uniformity in categorization of 'industries uncer Red/
Orange/Green category, the SPCBs / PCCs shall adopt the list as finalized by CPCB based
on the recommendations of that Warking Group for grant of Consent, invenlorization of
industries under Red, Orange and Green categories and other related activities,

(b).  The SPCBs/PCCs shall revise the list of Red, Orange and Green categorics
of industries operating in their jurisdiction based on the criteria specified in the final
report of that Working Group and submit the same to CPCB within 90 days in hard copy
as well as soft copy;

WHEREAS, later-on, it was observed that the process of categorization thus far was

- primarily based on the size of the industries and consumption of resources and pollution

due to discharge of emissions and effluents and its likely impact on health was nol
consideared as primary criteria;

WHEREAS, there have been proposals from the SPCBs / PCCs and industrial
associations for categorization of the industrial sectors in a more pragmatic manner, The
1ssue was discussed during the national level conference of the Environment Ministers of
tie States; helel in New Dl duting Apfi 06-07; 2015 and also durlng the Conferenes of
thi Chairthen and Meriber Seevetaries of CPCH and 5PCBs/ PECs ht.ld i New Dalhl g
April 08, 2015, Accordingly, a'Working Croup’ comprising of the Mambers from Central
Pollution Control Board and State Pollution Control Boards representing the States af
Andhra Pradesh, Punjab, Tamilnadu, West Bengal, Madhya Pradesh and Maharashtra,
was constituted to revisit the criteria of categorization of industries and suggest rationale
based on pollution potential for categorization of industrial sectors and adopting it for
implementation of pollution control plan;

WHEREAS, the Working Group has developed the eriteria of categorization of industrial
sectors based on the concept of Pollution Index which is a function of the emissions (air
pollutants), effluents (water pollutants), hazardous wastes generated and consumption of
resources, Far this purpose the references are taken from the the Water (Prevention and Control

215
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of Pallution ) Cess (Amendment} Act, 2003, Standards so far prescribed for various pollutants
under Environment (Protection) Act . 1986 and Doon Valley Notification, 1989 issued by
MOEFCC. The Pollution Index (PI) of any indushial sector is a aumber from 0 to 100 and the
increasing value of P! denotes the increasing degree of pallution load from the industrial sectar;

WHEREAS , based on the series of consultations with SPCBs, different Government / Nen-
government Institutions including industries and MoEFCC, the following crileria on "Range of
Pailution Index ‘for the purpose of catugorization af industrial sectars hag been Tinalized:

o Industrial Sectors having Pollution Index score of 60 and above - Red category

o Industrial Sectors having Pollution Index score of 41 (059 - ~Orange category
o Industrial Sectors having Pollution Index score of 21 1o 40 ~Creen category
¢ Industrial Sectors having Pollution Index score incl, & upto 20 -White category

WHEREAS, based on the rovised criterta, the 'Final Report on Revised Categarization
of Industrial Sectors under Red /Orange/Green/White' has been evolved, The
‘Categorization’ is based on the relative pollution potential of the industrial sectars and
grouping of the industrial sectors based on the use of raw materials, manufacturing
pracess adopted and pollutants likely to be generated;

WHEREAS, based on ielative Poilution Index, the number of industries in various
categories are as under :
i, The Red category of industrial sectors: 60
ii.  The Orange category of industrial sectors: 83
ili.  The Green category of industrial sectors: 63 and

v, The Newly introduced White category: 36

WEHEREAS, there shall be no necessity of obtaining the Consent to Operate” fur White
category of industrics and an intimation to concerned SPCH / PCC shall 5_uf[ice;

WHEREAS, the purpose of categorization is to ensure that the industry is
established in a manner consistent with the environmental objectives and to primpt.
industrial sectors to adopt cleaner technologies, ultimately resulting in-gencration of np:
or rhinimum pollutants. 7 - T

WHEREAS the new categorization system shall also facilitate in self-dssessment
by industries; ' - .

Now, therefore, in exercise of the powers delegated to the Chairman, CPCB under
Section 18(1)(b) of the Water (Prevention & Cuntrol of Pollution) Act, 1974 and Section
18(1)(b) of the Air { Prevention & Controf of Poliution), Act, 1981 the carlier Directions
issued in June 2012 in the context of categorisation of industries as Red, Orange & Green
are withdrawn with immediate effect and foliowing ‘Directions’ are hereby issued for
compliance by all SPCBs and PCCs :
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That the SPCBs and PCCs shall adopt the Revised Criteria of categorization
of industrial sectors as detailed in table nos. F1, F2, £3 and F4 and Revised
Lists of Red, Orange, Green and White categorics of industiial sectors,
presented at table no. G2, G3, G4 and G5 respectively, in the ‘Final Report’
as attached herewith immediately,

That all pending applications for consideration of ‘Consent to Establish’

- and ‘Consent to Operate” and future such applications shall be processed as

per revised criteria,

That the SPCBs and PCCs will provide the list of industries identified in
each category existing in the State which have been considered for grant of
consents, SPCBs/ PCCs will forward the list of such industries before

- 31.05.2016 and the same will bo uploaded on the websites of respuctive

- SPCB/PCC.

~E

'That the ‘Revised Lists of Red, Orange, Green and White  category of
~industrial sectors’ shall be used by the SPCBs and PCCs for Consent

Management and inventorization of industries under Red, Orange .Oreen
and White categories. Siting of industries shall be only in conforming areas.
SPCBs / PCCs shall evolve sector specific plans for control of poliution and
industrial surveillance for verifying compliance.

That the SPCBs and PCCs shall revise /prepare the inventory of Red,
Orange. Green and White categories of industrics operating in their
jurisdiction based on the revised criteria specified in the Final Roport and
submit the same to CPCB within 90 days i.e., before 3(.05.2016 in hard copy
as well a5 soft copy.

That the listed category of industries or those identified later-on under
different categories shall not be linked tw sanction of loan /Finance or bank
proceedings.

That-any further addition of any new or left-over industrial sector and their
categorization which is not listed in the revised list of Red, Orange, Green
and White industrial sectors, shall be done at the level of concerned SI'CB
/ PCC following revised criteria & guidelines as detailed in the attached
document and no concurrence of CPCB shall normally be required. It is
further clarified that while categorizing the industries, fractional numbuers
shall be rounded off to nearest integer.
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The SPCBs/PCCs shall acknowledge the receipt of directions and submit the
“Action Taken Report' in compliance with these directions to CPCB befare
15.04.20186. '

Copy toi

3

. The Chief Secretary of all the States and UTs
2. The Secretary,
Ministry of Micro, Small and Medium Enirepreneurs
Udyog Bhawan, Rafi Marg, New Delhi - 110 011
3. The Secretary,
Ministry of Heavy Industries f
Udyog Bhawan, Rafi Marg, New Delhi - 110 011
4, The Secretary, ! :
Ministry of New and Renewable Energy
- Block-14, CGQ Complex,
Lodhi Road,New Delhi-110 003,
5. The Advisor(CP Division) _
Mintistry of Environment,Forests and Climate Cha nge
Indira Paryavaran Bhawan
Jor Bagh Road, New Dathi - 110 003
6. All Zonal Offices of CPCB o Ny o
S
- {A.B Akdlkar) 5.2 .4¢
Member Secretary o

".-'c,.‘.\
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(February 29, 2016) |
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Central Pollution Control Board
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Executive Summary

Categorization of Industrial Sectors under Red, Orange, Green and White Category

The Ministry of Environment, Forest and Climate Change (MOEFCC) had brought out
notifications in 1989, with the purpose of prohibition/ restriction of operations of ceriain industries to
protect ecologically sensitive Doon Valley. The notification introduced the concept of categorization
of industries as “ Red”, “Orange “and “Green” with the purpose of facilitating decisions related to
Iocation of these industries, Subsequently, the application of this concept was extended n other parts
of the country not only for the purpose of location of industries, but also for the purpose of Consent
tmanagement and formulation of norms related to surveillance / inspection of industries.

The concept of categorization of industries continued to evolve and as different State Pollution
Control Boardls interpreted it differently, a need arose to bring about necessary uniformity in its
application across the country. In order to harmonize the ‘Criteria of categorization’, Directions were
- issued by CPCB under Section 18(L)(b) of the Water ( Prevention & Control of Pollution), Act, 1974 to
all SPCBs/PCCs to maintain uniformity in categorization of industries as red, green and orange as
per list finalized by CPCB, which identified 85 types of industrial sectors as ‘Red’, 73 mdustrial
sectors as ‘Orange’ and 86 sectors as ‘Green”.

The process of categorization thus far was primarily based on the size of the industries and
consumption of resources. The pollution due to discharge of emissions & effluents and its likely
impact on health was not considered as primary criteria. There was demand from the SPCBs / PCCs
and industrial associations for categorization of the industrial sectors in a more transparent manner.
Accordingly, the issue was discussed thoroughly during the national level conference of the
Environment Ministers of the States, held in New Delhi during April 06-07, 2015 and a "Working
Group’ comprising of the members from CFCE, APFCB, TNPCB,” WBPCB, PPCE, MPPCB and
Meharashira PCB is constituted to revisit the critetia of categorization of industries and recomriend
measures for making the systern transparentand mtional, ' '

The Working Group has developed the criteria of categorization of industrial sectors based on the
Pollution Index which is a function of the emissions (air pollutants), effiuents (water pollutants),
hazardous wastes generated and consumption of resources. For this purpose the references are taken
from the the Water (Prevention and Control of Pollution } Cess (Amendment) Act, 2003, Standards
86 far prescribed for various pollutants under Environment (Protection) Act , 1986 and Deoon Valley
Notification, 1989 issued by MoEFCC. The Pollution Index PI of any industrial sector is a number
from 0 to 100 and the increasing value of Pl denotes the increasing degree of pollution load from the
industrial sector. Based on the series of brain storming sessions among CPCB, SPCBs dand MoEFCC,
the following criteria on “Range of Pollution Index “for the purpose of categorization of industrial
sectors is finalized. o ;
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§
o Industrial Sectors having Pollution Index score of &) and above -~ Red category
¢ Industrial Sectors having Pollution Index score of 41 to59. ~Orange category
o Industrial Sectors having Pollution Index score of 21 to40 ~Green category
o .Industrial Sectors having Pollution Index score incl.&upto 20 -White category

- Thernewly introduced White category of industries pertains to those industrial sectors which are

- practically non-polluting such as Biscuit trays etc. from rolled PVC sheet (using automatic vacuum

forming 'machines), Cottonn and woolen hosiers making (Dry process only without any

‘dying/washing operation), Electric lamp (bulb) and CFL manufacturing by assembling only,

Scientific and mathematical instrument manufacturing, Solar power generation through photovoltaic

cell, wind power and mini hydel power (less than 23 MW).

- The salient features of.t_he ‘Re-~categoriza ton’ Exercise are as follows:

> Due importance has been given to relative pollution potential of the industrial sectors
 based on scientific criteria . Further, wherever possible, splitting of the industrial sectors is
also considered based on the use of raw materials, manufacturmg process adopted and in-
turn pollutants expected to be generated.
The Red category of industrial sectors would be 60.
The Orange category of industrial sectors would be 83.
The Green category of industrial sectors would be £3.
Newly introduced White category contains 36 industrial sectors which are practically non-
polluting.
There shall be no necessity of obmining the Consent to'Operate” for White category of
industries, An intimation toconcerned SPCB / PCC shall suffice.
» No Red category of industries shall normally be permitted in the ecologically fragile area
/ protected area.

YVVY -
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The purpose of categorization is to ensure that the industry is established in 2 manner which
is consistent with the environmental objectives. The new criteria will prompt industrial sectars
willing to adop! cleaner technologies, ultimately resulting in geheration of fewer pollutants. Another
feature of the new categorization system lies in facilitating self-assessment by industries as the
subjectivity of earlier assessment has been eliminated. This ‘Re-categorization’ is a part of the efforts,
policies and objective of present goverrunent to create a clean & iransparent working environment in
the country and promote the Ease of Doing Business.

Other similar efforts include installation of Continuous Online Emissions/ Effluent
Monitoring Systems in the polluting industries, Revisiting of the CEPl (Comprehensive
Environment Pollution Index) concept for assessment of polluted industrial clusters, Revision of
existing industrial Emission/Effiuent discharge standards, initiation of special drive on poliution
control activities in Ganga River basin and many more in coming future.
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Revised Criferia of Categorization of Industries

“Securing industrial pollution control in accordance with the Water (Prevention & Control
of Pollution) Act, 1974 and Air (Prevention & Control of Pbllution) Act, 1981 by linking with
categorization of industries, consent management and vigilance - ‘In context of Red, Orange,

Green and White categoriesof industries”
A: Genesis of Categorization:

* The Ministry of Environment, Forest and Climate Change (MoEFCC) had
brought out notifications, which inter-alia refers to Prohibition/ RestricHon on
operation of industries to protect ecologically sensitive areas or areas of specific
importance, This has for the first time brought the concept of categorization of
industies to” Red”, “Orange “and “Green” and restict their operation in
certain areas of importance. Therefore, it is at-once interpreted that Red,
Orange and Green categorization is linked with location specific needs.

« The notification of MoEF was first brought on 2¢¢ February;1989 in case of
“Resfriction on location of industries, mining operations and other
developmental activities in Doon Valley in “Uttarakhand” and thereafter
another notification on 24th February 1999 re‘éar'ding restrictjbn on the setling |
up of industries in Dahanu Taluka in Maharashtra. The categorizatién had
been made mainly on the basis of size of the industries, man powei'_ and
consumption of resources. _ | |

¢ However, in other parts of the country, thére-have been variations in context to.
the classification of industries underRed, Orange and Green categories, SPCBs |
/ PCCs were following their own criteria in different States ﬁiéz‘eby.c'reafing
confasion. ' -

¢ Inorder to harmonize the ‘Criteria of categorizatior’, a "Working Group’ was
formed as per resolution passed during the 57t _('_‘Onferénce of the Chairmen &
Member Secretaries of CPCB and SPCBs. Based on the recommendations of the
Working Group, Directions dated 4/6/2012 under Section 18(1)(b) of the Water

4
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( Prevention & Control of Pollution) , Act, 1974 were issued to all $PCBs/PCCs
with the effects to0 maintain uniforrmity in categorization of indusfries as red,
green and grange as per list finalized by the Working Group. This indicative:
list included 85 types of industrial sectors as ‘Red’, 73 industrial sectors as
’Orange’ and 86 sectors as ‘Green’. Flowever, these identified categories have

not _l;_j'een assigned with scores as per existing criteria/ or any new criteria
. B:Categarization criteria used by SPCBs/PCCs:

SPCBs and PCC_S use the criteria of Red, Orange and Green categories for consent
'mapagement and vigilance purposes for carrying out inspections to verify compliance
to the_' sﬁpulatéd standards. However the above categorization do not emphasize on
sector-specific plan. for control of poliution in accordance with priority based on

pdllution index.
C: Gap in the procesé:

1. The categorizgtion has been made mainly on the basis of size of the
industries and consumption of resources. The pollution due to discharge of
emissions & effluents and its impact on health was not -considereﬁ as
primary criteria, |

2. Categorization was on random basis, no scoring systern was adopted.

The issue was discussed thoroughly during the following national level conferences held in
New Delhi: ' .

s Conference of the Environment Ministers of Cenktral Government and State
Governments during April 06-07, 2015

o 59 Conference of Chairmen & Member Secretaries of Pollution Control Boards /
Pollution Control Committees held on April 08, 2015

Accordingly following resolutions were made during the Conferences:

5
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L A "Working Group’ comprising of fhe members fiom CPCB, APPCB, TNPCB, WBPCB,
PPCB, MPPCB and Maharashém PCB is constituted.

2. This WG shall reoisit the categorization of industries that is based on poliution index criteria &
enviromnental issies siidh as genemtion of entission, effluent and hazardous wastes.

3. The categorization will be done on the basis of composite score (0-100 marks) of Pollution
Index givenin acardance with the fllowing weighnge.

AT Pollufior Score based on paraneteis nanely PN, €0, NOF, SO%. |~ D00
HMs, Benzene, Amomonia and other oxic paramelers relevant fo fhe
induskry,

Water Polliition Score nsed on paramelers rrhme!y'pH; TSS, NHyN, | 40 Marks
BOD, Phenol and other toxic pollutants relevant to the ind ustry,

Hazardous wastes ( land fillable, incinerable, recychble) as generated 30 Marks
by the indushy.

Note:
¢ Parameters to be decided on the basis of the nature of thewnsles genemting from
the industriol sector,
* Industries having only either water pollution or air poliution, the score will be
rorrnlizad ort 100.

4. Basedon the scove of the Pollution Index, following abegorization be nwade ;

©  Typeof industries, if scores 60 and above be categorized as Red

o Typeofindustries, ifscores fiont 30 to 59 be artegorized as Orange

o Tiype ofinﬁustﬁes, if scores from 15 to 29 be alegorized as Green

o Type of industries, if less than 15 be ategorized as While or non-polluting industry.
5. SPCBs/PCCs muy issue consent fo the industries ‘ o '

F

Red category of indusiries for 5 yenrs,
- Orange category of industries por 10 years.

Green category of industries for 15 years.

No recessity of oonsent for non-poliuting industries, . :
6. No red entegories of industries will be penuitted lo establish in eco-sensitive areas and _
protected arens. |

E: Follow-up Actions made on the Resolutions :-

* Accordingly, a Committee comprising the Chairmen of CPCB, APPCB, TNPCB,
MPPCB, MPCB, PPCB, WBPCB and MS, CPCP was constitated vide CPCB OM dated

6



23.04.2015 to review & classify industrial sectors into different 'categorie's based on

criteria of respective pollution potential.

* The categorization is made on the basisof following:
o Quality of emissions (air pollutants) generated
o Qua}i’ty of effluents ( water pollutants) generated
o Types of hazardous wéstes generated

_o Consumption of resources

'« Reference is taken from the following :
o The Water (Prevention and Control of Pollution ) Cess Act, 1977
"o Standards so farlprescribed for various pollutank under the Environment

, (Protection) Act,1986
o Doon Valley Notification, 1989 issued by MoEF.

F : Scoring Methodology :

The details on the scoring methodology in respect of the aforesaid 3 components is

presented in the following tables F-1 to F-4,




/443

Table F-1 : Water Pollution Scoring Methodology

. s; No_-

Acti{fity / Types of Discharges | ‘ f Scé)fe N

Part A : Scote W1 : Score based on types of expected criteria water-pdllu'ta
industrial processes waste waters, Maximum of the followin

nts present in
g seven categories is fo be taken,

Wil

‘Waste-water which is polluted and the pollutants are -

* not easily biodegradable ( very high strength waste waters having
BOD > 5000 mg/1); or

s toxic; or

o both toxic and ot easily biodegradable.
(Presence of criteria water pollutants having prescribed standard
limits up-to 10 mg/1 or having BOD > 5000 mg/1). For details
appendix 1 may be referred)

30

Wiz

Non-toxic high strength polluted waste-water having BOD in the range of

1000-5000 mg/1 and the pollutants are biodegradable, '
(Presence of criterla water pollutants having prescribed standard
Hmits from 11 mg/1 to 250 mg/1 and having BOD strength in the
range of 1000-5000 mg/1) . For details appendix 1 may be referred)

25

W13

Non toxic- polluted waste-water having BOD below 1000 mg/! and the
pollutants are easily biodegradable.

(Presence of criteria water pollutants having prescribed standard limiis
from 1lmg/l to 250 mg/! and having BOD strength below 1000 mg/1) .
For details appendix 1 may be referred) -

Wid

Waste-water generated from the chemical processes and which is poliuted
due to presence of high TDS ( total dissolved solids) of inorganic nature.

(Presence of crit'eria. water pollutants having prescribed standard limits|

more than 250 mg/1. For details appendix 1 may be referred)

15

W15

Waste-water generated from the physical unit operations / processes and
which is polluted due to presence of TS {total dissolved-"sol'ids) of
inorganic nature and of ratural origin like fresh-water RO rejects, boiler
blow-dowrns, brine solution rejects ete. o
(Presence of criteria water pollutants having prescribed standard limits
more than 250 mg/1. For details appendix 1 may be referred)

W16

Non-toxic polluted waste-water from those units which are:
» Having the overall waste-water generation less than 10 KLI) and
* The pollutants are easily bio-degradable having BOD below 200

mg/1 which can be easily treated in a single stage ASP (activated

1

B8
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studge process) based Effluent Treatment Plant.
Note : This is a spedal category and is applicable to only those units
having over-all liquid waste generation less than 10 KLD with low
strength organic load.

| W17 Waste-water from cooling towers and cooling-re-circulation processes 10
‘PartB: Score W2 : Score based on huge discharges of any kind (Penalty Clause) '
W2 - IIndustry having overall liquid waste generation of 100 KLD or more | 10

including industrial & domestic waste-water.

'Ovelall Water Pollution Score W = W1+W2




T

4§

Water Pollutants covered under Group Wil:

Appendix 1

v" Free available Chlorine , Total residual chlorine, Fluoride (as F),
Sulphide (as S), Free Ammenical Nitrogen, Dissolved phosphates (as
P), Free ammonia (as NH3), Nitrate Nitrogen, Mercury (As Hg),
Selenium (as Se), Hexa-valent chromium (as Cr + 6), Lead (as Pb), Tin
Vanadium (as V), Cadmium (as Cd), Manganese (as Mn), Total
chromium (as Cr), Copper (as Cu), fron (as Fe), Nickel (as Ni), Zinc (as
Zn), Benzene, Arsenic (as As), Benzo-a-pyrene, Cyanide (as CN),
Phenolic compounds (as CsHsOH) , Adsorbable Organic Halogens
(AOX), Boron and /or

v" BOD strength of waste water > 5000 mg/1

Waf_e; Pollutants covered under Group Wi12:

v Sodium Absorption Ratio (SAR) , Biochemical oxygen demand {3 da ys
at 27°C), Total Kjeldahl nitrogen (TKN), Amrnonica) nitrogen (as N),
Suspended solids, Total nitrogen (as N}, Chemical oxygen demand, Oils
& greaseand

v' BOD strength of waste water isin the range of 1000-5000 mg/1

* Water Pollutants coverad under Group. W13;

v Sodium Absorption Ratio (SAR), Biochemical oxygen demand (3 days at
27°C), Total Kjeldahl nitrogen (TKN), Ammonical nitrogen (as N)
Suspended solids, Total nitrogen (as N), Chemical oxygen demand and -
v" BOD strength of waste water is below 1000 mO/l :

+ Water Poliutants covered under Group W14 and W15:

Chlorides as Cl, Colour , Total dissolved solids (TDS - Inbrganic) '
*  Water Pollutants covered under Group W16

v BOD strength of waste water is below 200 mg/l and overall
discharge is less than 10 KLD.

10
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Table F2: Ajr Pollution Score

s from 12 MT/day to 2¢ MT/day and the particular
(Particulate/gaseons/ process) emissions fom which can be
controlled with sultable proven technology

SL. Air "Range of Prescribed Standard * of criteria pollutants Marks
Na. Pollutants
Group _
| Part1:Score Al = Score based on types of expected criteria Air Pollutants presentin the emissions .
Maximum ofthe following seven categories is to be taken. For details appendix 2 may be referred.
1 Group AlA | Presence of criteria air pollutants having prescribed standard limits yp- | 30
' to 2 mg/Nm3 _
2. | Group A1B | Presence of criteria air pollutants having prescr:bed standard from 3 25
o S tol0 mg/Nm3 _ _ _
3 Group A1C | Presence of criteria air pollutants having pfescribed standard rom11to | 20
| 50 mg/Nni3 3 _
14  Group A1D | Presence of criteria air pollutants having prescribed standard from 51 to | 15
- 250 mg/ Nm3
'S | Group ALE | Presence of critesia air pollutants having prescribed standard from | 10
_ 251 mg/Nm3 & above.
6 Grqup' AlF . '_Géner"atio:i of fu"gih've emissions of Particulate Matters which are: 10 -
' ' ‘o Not generated as a result of combustion of any kind of
fossil-fuel,
o Generated due to handling / processing of materials
withoutinvolving theuse of any kind of chemicals.
o Which can be easily contnined /controlled with simple
conventional methods '
7 Group A1G |+ Generation of Odours which are ; 10
o Generated due to application of binding gums / cements
/adhesives /enamels
o Which can be easily contained /controlled with sim-ple
conventional methods i}
Part2: Score A2 = Score based on consumptioh of fuels and technologies required for air pollution control :
] Group A2F1 ¢ All such industries in which the daily consumption of coal/fuel | 10
is more than 24 MT/day and  the particular
{Particulate/ gaseous/ process) emissions from which can be
controlled only with high level equipments / technology like
ESPs, Bag Elouse Filters, Htgh Efficiency  chemical wet
scrubbers etc, _ ‘
7 Group A2F2 « Al such industries in which the daily consumption of coal/fuel | 5

Overal! Au Pollution Score ~A=Al+A2

11



| \HS b | Appendix 2

Air pollutants covered under Group AlA;

CA+Th, Dioxins & Furans, Mercury, Asbestos

Air Pollutants covered under Group Al1B:

HF, Nickel+ Vanadium, HBr, Manganese, Lead, H2S, P20Q5 as H3PO4

Air Pollutants covered under Group A1C;

Chlorine, Pesticide compounds, CH3C], TOC, Total Fluoride,
Hydrocarbons, NH3, HCL vapour & Mist, H2504 Mist, SO2

Alr Pollutants covered under Group A1D:

CO, PM, CO, NOx

Air Pollutants covered under Group AlE:
NOx with liquid-fuel, 502 with liquid-fuel

12
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Table P-3: Hazardous Waste Generation Score

S1.Ng.

Types of Hazardous Waste Generated as per Schedule 1 /
Schedule 2 of Hazardous Waste ( Management, Handling &
Trans-boundary Movement) Rules , 2008 . Maximum of the
followmg four categories is to be taken

Score

HWL

Land disposable HW which require qpeczal care &
treatment for stabxhzation before dlsposal

20

T

Incinerable HW

TR

HW3

Land disposable HW- which doesn't require treatment &

stabilization before disposal.
High volume Jow effect wastes such as fly-ash, phspho-
gypsum, red-mud, slags from pyro-metallurgical

_operations, mine tailings and ore beneficiation rejects)

10

| HW4

- Recyclable HW, which are easily recyclable with proven

technologies.

f10

13




) 959

Table F-4: Calculation Sheetf

. Industrial Sector - .
1 Water Pollution Score (W) B
| Scores Waste Water Category Value
Score on W1 T
Score on W2

, Water Pollution Score = W1+W2
3. Alr Poiluhon Score (A}

Scores [ " Air PoIlutant_Category _ Value
Score on Al ' L
Scoreon A2 -

Air Pollution Score = AT+A2
3 Hazardous Waste Score (HW)
_..Score HW Category | Value

_Grand Total = W + A + HW

Note;

1. Any of the industrial sector having only either air pollution {A) or water pollution
(W) , the score will be normalized to 100 as per the following formula -

Normalized Score = {100 x W (or A)} / 40

2. Anyofthe mdustnal sectorhaving air poliution (A) and water pollution (W) bath but
no hazardous waste generation (H) , the joint score of air & water pollution will be
normalized to 100 as per the following formula ~ ' o

Normalized Score = {100 x (W+A)} / 80

3. Any of the industrial sector having air pollution (4) & hazardous waste generataon
(H) but no water pollution (W), the joint score of air pollution . & hazardous we iste
generation will be normalized to 100 as per the following formula -

Normalized Score = {100 x (A+H)) / 60

4. Any of the industrial sector having water pollunon (W)_and hazardous waste
generation (H) but no air pollution (A), the joint score of water pollution & hazardous
waste generation will be normalized to 100 as per the followmg formula -

Normalized Score = {100 x (W+H)} / 60

14
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i The existing Red ( 85 sectors) , Qrange ( 73 sectors) and Green ( 86 sectors) i.e a total of 244
industrial sectors have been assessed as per the proposed formula by the Workjng Group. For

G : Developments:

this purpose, concerned Engineers / Scientists from the Member SPCBs were also involved &
~ consulted during May 28-29, 2015. _
i, After careful examination and consideration of the suggestions of concerned stake-holders the “Draft
';-I)ocument on Revised Concep} of Categorization of Industrial Sectors * was prepared by the
- Committee and circulated to all the SPCBs, PCCs and concerned Ministries for their information &
comments. The ’ Draft Document * was uploaded on the website of CPCB also for information &
* comments of one &'éll. - l
_ m ~ The matter was discussed during the 170% Board Meeting also and issues raised by the Board
‘Members-. pertainiﬁ_g to some of the industrial sectors were clarified.
Iv. Reépohse’s were received from varigus concerned Ministries, SPCBs, Industrial Associations
inclyding individuals. .‘ y
v.  Based on the above, final meeting was convened by the Secretary , MoEFCC with CPCB and
senior officers of MoEFCC on January 06, 2016 to resolve the issues appropriately and finalize the
‘Re-categorization’. Accordingly , following modifications in the ‘Range of Pollution Index ‘for
the purpose of categorization of industrial sectors were suggested:

Industrial Secters having Pollution Index score of 60 and above ~ Red category

>

»  Industrial Sectors having Pollution Index score of 41 to59 —Orange category
»  Industrial Sectors having Pollution Index score off.?.l tod0 -Green category
> Industrial Sectars having Pollution Index score incl.& upto 20 ~White category

vi.  Based on the final criteria as described in vabove, the final categorization is as follows:

Category of | Existing Categorization Proposed (New)
Industrial Sectar categorization
" Red ' - 85 K . 60 -
Orange 73 ' 83
Green 86 ' 63
White — 36
~ Total . 244 242

vii.  In the proposed categorization, some of the industrial sectorshave been either deleted

due to duplication or merged with similar type of sectors on account of same
15
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characteristics of pollution generation. In a similar way, some of the industrial sectors
are split into more sectors on account of: variation in the raw materials /
manufaturing process. As a result final tolals of the existing and proposed
categorization are different,

The industrial sector which doesn’t Bll wnder any of the above four eategorles ( Red,
Orange, Green'and White) , decision with regard to its categorization will be iaken at
the level of concerned SPCB/PCC by a committee headed by the Member Secretary ,
SPCB/PCC and comprising of two senior cadre Engineers / Scientists of the SPCB /
PCC in accordance with the scoring-criteria specified in this decument

The summary is presented in the following Table G-1 and final lists of Red, Orange,
Green and White categoties of industries are presented in Tables G-2, -3, G4 and G-5
respectively, which are self explanatary.

a-5
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* Table G-1: Final Summary Table Red , Orange, Green and White Categories of Industries {16-01-16)
[ ST Original | Twitial| Addition ]| Deletiony T Re- Re- “Te: Check
1 No. [ Categorization | Mos. by Shifting to { categorization | categorization categorization | categorizaion
T ot Splitting | foot-note due to Red to Grange to Green to White
into to vague term
further | /Merger/
¢lasses | otherreasons
1
2. 3 4 3 6 7 (=3
to?7)
1 Red | 85 kit 7 i) 7 3 Nil (T
T | Omnge | 7 ) 73 N G 15 I 7
3 Green 86 Nil F+2=5 Nil 6 4] KL 86=36
Final 24 |13 13 60 83 63 36 257
Categorization . ] =257
BoTt (Red) | (Orange) | (Green) | (White) B
(Tokal
- categories
including
in foot-
nwote}
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‘Table G-2; Finial List of Red Category of Industrial Sectors

SIng. | Ot | Industry Sector WLt welw Al A2 A H WaasH | Revis REMARKS
SiNo: e
Camg
. oy "

i 8 'Iso!md $tarage o1 Tazardous Aeh As per prrasians F Rules, 10 e kept uhder Red
chericals {as - -per edhedula pf ratagoryespeupll yfop safery purpescs,
manufacluring,  storage  of '
hazardous chemieals rules L1989
8 amended) _ _ )

A AlSmpkile Manufoctuting | 30 - |30 [ - T K TRBUTH Sudi ‘typas o phent are haung ulther ong o
{imegrated faciiites) ) comgindtons of pefluting aciutes siz. washing,

maal surface Bnishing apertiont, ploding, pating,
elestro-plating . phosphating, painting , heat
treatmentete,

i, Some of such plants may ousous same fall of
the polluting “acBvtes. In such cases, after
tsomugh inspacden of suth- unit by ceacened
SPCR, w-mingodzztion of the industry shatl be

e - e . s . . fnade aceardingly. .

3. EL] Industries engaged in secyding / | 30 - EI I 0 [0 0 R-R Al the throe types ofpailuuamsam e:qaccuzd
reprocessing/ Tecovery freuse of
Hazardons Waste under
schedule fv of FIW{ M, H& TBM
rufes, Z008 - lrems namely -

Speat  cleared metdl  catalyst
containing copper,
Spent cleared  motal  adlalyst
mn!ammg e, o

4, 44 Manufacturing nflubmaungmls w0 f - 0 {10 W |20 60 /K Generates 2ii sorg of pollufon.

grease. and  petroleum bnsed
| propduds ) : ]

5 §6°% DG Set of apazity »35 M\m - - 20 S, 25 62.5 AR i Mainbyair palluting, ] -

. PG st fonswre the dieset @ 021
’ h'm.‘sﬂ‘:rh(\'ﬂa:iuﬁlmd.

i, Averagd munming i3 mkan @ 12 his / day
- altopgh many of the DG sets un for. mom

. . . - T . . lhanlhsoarluti SRR .

[ 31 Irdustrial  carbon  including | 30 0 B FEE ] §2.5 R<R Maicty air paileting. At polumon T
clectzodis and graphite Macks, namalized to 100,
setivated earbon, corban black

18
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(759

Ylead - agd bauéry
mamalscturinglexduding

assemibling and charging of lead<
agdd battery In mfevo seale)

14

16

R-8-

b,

Mamly ar gelluting. “Alr “poligGon
soores ate normalized (o 100,

Lead Acd Ballery wmanufacluring
comsists of wvardous slages -which
broadly involve {after producing or
veeriving load oaide): . Paste Mixing ,
Grld Casting . Grid Pasng & Curing
Hydra-setling, pailing & cnveloping ,
‘Sigekitig,  grouping &  inter-coll
walding , Foraation,

Expostire. of workmen to load during
all or any of the processes oulined
above  oxceeds. e proscribed
standards \f appropriate equipsient in
this rospect is not Instolied at any
Battary Manufacturing. Uit

All of the dhove protesses, some more
than. plhers, -involve release of load
paricles or fufies inlo  the
eavironment; Poltullon from the Jbove
‘prodestes cn. be grovped Into two
pessible types, .vizy (@) Toad Owide
becomes airborme and  there s
Partilote Polluion (b) Fumes are
gonorated  and there Is Gaseous
TPollution

62

Fhosphate rock protessing planl

625

Bt

il

“The sepimtion of ‘phosphate ek fom’

{mpuaties and non phesphare matadals faruse
i fadiier  menvlsttee  nsits of
bencfidation, drfng or caldning: at some
oparatiang, and ganding. Posghiate mek fon
the imings & st sept b benufidation oy o
sepanate sad and . day -aid to omow
Impurites. Sseps used in beneddaton depead
vathe typt of mdk, o

The waier &air pollydon seotmsxee vy rmalizdd
0 109.
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i

5]

"3, My Sir poAg, 1§ wess 5. i of Bmet

9, Power goreratlon plant Joxcept | 30 | - 13 25 5] R
Wind and  Solar ropowable| - {agro based) and. eoal { < 10 %Y as a fucd, Almast,
.powcrp!amsuf:dlcupaducsand round the vearopamiipn,  °3.In case of 08 ses
Mini Hydd power plat of af § MVA & mon and emissions of S02-will ake
capatily <25MIV] place dup to we of iquid fuel, &1 poltutian szora
Wil be =20+ 10w 30, Narmakized sore will be 75,
3.1 case of 'Vaase b Enorgy Mahts'  watzrvdll
be used for coollapand alr seone will bg » 30610 =
N W N . A0 ; .
0 | % Industrivs engaped inwcycling / 130 | = | 80 |85 | - 128 |10 |5 PX Alt the thres types of polfuttn am cmpecind.
repracessing/ recovery/reuse of
Hazardows  Waste  wnder
schedule (v af FWY( ivl, H& TOM
rules, 2005 - [lems namely -
Spuint catadyst cantaining rickel,
cagdmiurn, Zine copper, arsenis,
vanadium and cobaly, B
it 57 Processes - Involving chiorinated | 30 | - 0 |2 |- ) | R Chlodnated  hydrcarbons s uwsed 1n e
hydtm:arbons B marufatture af inse ettides, postidoes and organe
thtora pestiddes, Elfluens &emisslons am msein
nature, )
1 |7 Sugar (excluding Khandsari} 20110 130 )45 10 FLIIE [ R-R I This industdal sector {5 the one among the 37
' categoties of Highly Polfuting indusidas’,
i, Svgar mélls piaemte a¥ sors of poliutidn
J e s o problams. .. L.
13, |22 Tibse glass  producion and | - - 20 - 20 67 R-R& i. The use of styene i most methads of
pracessing (exduding moulding) : fibarglass production chses Wazardous air
. polivien that is Ramhd to bmm ar
. exeassive levels,
il. It is mainly alr poliutog & Hw geneming
industry The air pollsdon & HW scoms am
somulized 16 100,
il st of lead mnuinieg ghass, the seom of
AL wiltbe 25 and Ginal narealizad s vall
. . . be 75 and thalibe mggodzedas Red,
M1 23 Fire ¢rackers manufacturing and . Fa] B 0 {20 &7, (B L Whis g the normalized sire based o alr
bulk storage faclities : - petiution &KW generation. -

i, Videus. hazamous chemitls are uted in
the marufaCtudng podss.

tif. These dhamichis a0 namely Porassium
Nitrite ., Possium per-difarste; Badum
| Mitmite, Alymitium mmpcun&. cupnar
Gﬂom!e 0t i e

20
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e These thewicals are ighly fagkrcous and
equse  sedous  diseates amang gie
wotkers, espadally abilivy of blsed to
any oxgen leading te headathes,

Gma

mediemogobinemia:  grid  Kdnoy
probiems |, s¥n problams, tysold mwkal
N e furre ete.
5738 Industries engaged inrecyelng#| - [ - [ <[ 36 | 0 | 30 ! 10 67 | &R | Maidly air pollyting and hazardow waste
veprocossing/ reécaveryfrouso of generatng Ar B HW polluden scores are
Hazardous  Waste  under | otntly normalized 19100,
schedule tv af HW( M, H& 3M)
rules, 2002 - hems pamaly -
Dismamters Recycling Plang =
Comparienty of waste electelcal
and  olectroric  3ssembles
Lomariging  accumilators and
other batteries incuded on list:
A, marcdry-switches, acivated
gls cullets from cathode-ray
tubes and other activated glass
and PCB-capacitors, or any other
component contaminated with
Schedule 2 comstituenis {e.g.
cadmium,  mereery,  lead,
polychlodnated biphenyi} to, an
oxient that they exhiblt hazard
characteristics indcated in part
C of this Sthodule, . i
16 [47 Milk “processes and T daiy [ 20 |10 J 38 | 20 5 IS 6B.75 ReR i, "Watar a8 well a5 3ir polluting dug o yse of
praducts{iniograted preject] boitars. -
: ) . . Watee & alr poliudon scores are noanalized
1o 10(L
| Es Fhosphorous and {ts compounds | 50 | - ™ [&5 FEIND 68.75 R-R Vate posluton & air  policlion  conwining
tonipounds of phosghorpus are axpected
R 3 Pulp & Paper { waste-papes bated | 20 § 10 | 30 15 10 % Jo 68,75 X} aindy vater Bale palluting., Wate & afc pollution
vithout  Weating  promss 1o $0mas a e normatited b 100,
i B Ein Kt pagar) s
9 113 Ei:l_h'.‘ mamng‘.uqneraaion coal | 30 o 20 . 20 ) i3 R tésaldg oFpetie chand ) industey.
' ini disillladofi o fuel gas raking : i o B
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Manufocturlnig  of  explosives,
dotonators, fases  including
mapagement  and  handting
aclivities

]

0

FI T

RR

i, DOIIVes | ManAaciug  ne T iee
contribuiz.come measure of hazerdous
asta fo the environment

. . Nitroghtenn produces sevarat loxz
“byproduets sugh as.acits, cavslics, and
oils. contaminated wilh heawy metals.
These must be disposed of propedy by
fsutizizatian  eor  atsbilizien and
Fansporsd to 4 haxmsious wesle
landfie.

i, The we of explosives Gaates lage
amounis af dus | and particulate from the
explosion, and, n-some gades, relods os
asbestes, fead, and . olher hazzkdous
matedgls into lhe atfosphera, .,

YR

Manufecturing — pf  ginls
varnishes,  pigments and
intennediate {excluding
blending/miMng)

30 |25

25

56

Organie Chepnicals |.

snanufaciuring

50

15 n

AR

. The process may & use camiderabls emissions
of volatle omganle compounds VO], VOC
cantibuly to the ¢nation of omne fn the
Ieweriaye s of theatmesphere (photedhemial
dirpollution} and @n prosentdanger i health,

. Dustand odeur mayaisohea proldem.

I, wWashing of wessals Wil anidbule. vast.
WA,

H'S Lameqmnﬁ;yofuvs-arealsopmduozd.

s

P )

R-R

Skeh tYPes BF INdUS A S6CIOM Gar i ol 16rs of
poltuten.

N

-Siripa

Atrports and Commercial Alr

A8

io 75

i. The &rpers are rcnerstjng nmnly me wasm-
yaIs, .

i, Thig is the wawr polluion normalized see For

T aimors having dischy /g more Brak- 160 KLB,

i, Theaimors fetdps hadng distharge less than 100
KB will howe swre of 50 and henm othnge
cawgory,

i If the sa:m i§ Sormaliiod virz watie + HW koth,
then all the aifporty will core undnr Qaange
catoparylscom-5633) . . .. L

e

A:':A‘l':asl.qs ARd asdestos - based |
industrics

i
30

W E

[

I Thisls malnlyair pollutingindustly.

il. Finalcom iskased ol pollutien scom anty,

il Asbestss s mrdnopciie and Bagned in many
_tountdes;

F

[l . o
Basle chemicals and olectro
¢hemicals and its - derlvatives
Jncluding mantfacturing of add

Wile

i $andams pmsuibed lnr lnarg:mlc Q\en‘lcals am
adopted.

i, It s maindy WRLER poliuting smmst:y ha'.lns
effupnts  which are wdc and not easly|

22

h,adegradable, .




/

il Waizr poliusen 369 narmalined o 100 15

unfarmken.

iv. The earlicr Red category industrialb seclor '_

namaly “Hydrocyanic add and Its derfvatives
" 15 also merged under lhis industrial sector.

7 26-

[ Cement

¥

10

30

VE]

This & mainy wir Tolubng WOusty & Reme

ngmtizedairpeiludonscom.

7,

Chlorales,  per<chlorates &
peroxides

o |

s

R-R

it fs mainly vater RORUERE Ingusty havng
elflcents whidi are Wic and not exdy
biadegrm dable,

i, Waler pollulich sire nemwlizd o 100 s

uadar@ien.

LN

)

Chlorine., fivprice,  bromine,
tedine and thelr compounds

£
(=]

an

5

ReR.

1t 15 meinly waltr poliugng Industry havng.
effuents wiidh are 1045 and nor easdy
blodegradable, _

Water pollution Score: normi¥ied o 200 18
urienaken.

B

s

Dyes and Dye- Intermediates

a0

20

75

R}

This induétdal sestor s the ‘ong amang: the 17
categanes of Highty Roliuting Industdes’,

Suth types of indystial sectors genemite all sors
ofpolfution.

T

3

Heaklhi«care Estabishmem { .'is
defined in BMW Rules)

20

10

30

R-R

LLIFY

Mainly vater potlubing,

it. The water pollytion scom i8 normalized 10300 &

valid for Hospitals having towl easto-witer
geremton > 100°K1D.

The baspitls with Indnamios wilt.he miegoried
a5 Red ioespacive of the quantityof the waste.
vater genemfon,

The -bespitsls  hairg  fobl - wasie-water
genemdon loss dmn 100 XLD and without
Indnarator, the nomatized vater paliution score
vill bz 50 and will br cotegodwd as Ornge |
coltegory.

)

JEES

Holels . having overall svaste-
water generation @ 190 KLE and
more.

1B

30

15

iv,

Mairly water poflutng. Small boller nay be
nstated.

The water polludan st 15 neemalized 19,100 &
valld for #olalp iaing vaas teawa tier goremtion >
100 KD,

The hotels hown@ mom: tan. 20 doms -and
wasteenter pEnsstion less thast 100 €10 and
hadng a oonl f ol Brad belter, e polluten
soueg will Be 3940 Raie estogodeedas Omnga.
The Hotels. having mote than. 20 woms: drid
wasla-water fanermtion less than, 10 KLD and.




TThaung AOLOIEr B ne TAmmtur e

geaemtin, the polivton score will be: 28, &are
categotae das Gmen,

VR

T}

Jwimg namely .

4 tend baumry plates mvered by (s,

Eovered by ISR, Code word "Rakes”,

Industdes engiged in. recycing /] 30
reproessing/  meowery/muse  of
Hazarlous Wastr under schedule iv
of HWE M, B& TBM} rutes, 2008 -

Lead add batary plams and other
iead  sempfashes/rosiduds  not
covened undar Boredles |
[Management’ and Handling] Rules,
200L [ = Bovery scap, namely:

Cade wort “Raify® Battery Iups
Serop dealiad/dry whila innes, Joed

batlries tovered by ISR, Code
word “raind”,

F3

20

ARG iz \ypas Bf PONTUGINTS Br8 Gane fama.

33

34

Indistdes enpaged in rerytling /| 30

reprocessing/ medwiy/rute  of
Hizamous Wasm ynder schadula iy
of HW{ M, H& T3M) rulds, 2006 -
tams mmely -
Inepmwd  Recychnz  Mants
Companens of woste elecinim) and
clactmnic  assembles cmpising
acasmdators and other battries
inguded on list A, merqunn
switches, acthated ghass alles
from eathace-@y hibes and owmer
atiwawd glass and PCB-copadions,
or  any  other  ¢omponent
contamingied with Schedule 2
constituents  (e.g.  edmium,
fheraury, lead,  polydvadnated
biphenyd} to an exwent that toey
eblr  hamnd  chadeledsiics
indicated In gart Cofithis Sthedule,

EL]

35

a5

20

All the three types of pcllutan& e e_specmd..

3,

Manofacturing  of glue and | 30
gelatin :

m

a0

a0

5

BR

i-iighly }fate'r péﬂu:fn’ﬁ_&uﬁﬁé#nu?airpo_iluﬁn_é.

3

Minitig and ot beneddiation | 20

15

H

%

AR

Both i and v ar pollging, Seara Ts Aormalized
withair Bvaterpgiivion. = ) E

4




b

T8 TSN T [ 'Nuclear power plent R 18 {30 PR T I T U A R £ Sainly air polluting e 1o inghertor’
’ - Othars - toeling war.
: . . Afepoliutibn score s noaralited o 109,
37, | 8. [ Pesticides (fechnictl) {exduding {30 | - o |25 . 35 T2 175 | mR | &: ThigndustRal sactor is the ong amang the “17
formuylation} et puiss of Highly Polluting fadusides”:
- ' i, Suth.types ofindustial sectors geremi all fors
I . of pafiutin,
TER. 1 6% | Phowgraphlc Tim and LS| 30 | < EC D i -, 75 TRA | B Giver salty and other chemials s used in
- © | chemieals . propsnen. Slight aumntity of effuents is
. ganemted. )
. : . Water polleion seres are normaifted to 100.
TR TEE | Rallway - jocomolive | work [ 4¢ |do L |- S - o] TR T ARy B PR Oy . WalET 15 UkRd |
- | shopfIntegrated road transpert . 4 the washing of locomatives, ad tansport
workshop/ Authorized  service ‘vehides dudngsenidng.
centers ) W, This seare is volid far those Canters having
) : disdange miom than 100 XLG.
B, Sendcz Geniers having waste-water gensrton
< 100 ¥LD, the rommslited scom will be. =(
00*20]/40= 50,
A, B YA f  lexille  prowssing|ao |10 ]48 [18 - ECIN N KL RR ] Inthls fertorallsars of pellutionan gincwmted.
invelving oy efflacntfomission
gencrating processes including
bleaching, dycing, prinling and
colouring - .
AL, 18 | -Chier Afkali ECI I TN 5 S T 0|30 |10 8 " [ Rt T.7his Industial sectaf 13 e one smeng the 17
categadesof Hghly follutng tndustdes’.
i Chlor-aliall enits 4 bpving ditferat section like
NaDH, ¢1%, SHP eotc-whith am hasing tode
eflygnis. Addigonaily, fue! consumpdan Is alsa ¢a
hip}lemigg'. .
"F2. |70 | Ghip breaking Indusiries 301« J30 )30 |« W 40| BY R | L The  shipbreyhng  Industry = ereates’
‘ rumersys hozards® for the coastal and
‘marineenvironment,

#.  Ship-breaking releases a large number of
dangerous  pollutants, ‘induding  loxic
wasle, oil, poly-chlorinated biphenyls, ard
heavy metals, inte the walers and scabed,

I, Whilo mest of the oil Is removed beflare a
ship-is scrappedd, sand used to mop up the
remalring oll is Uyotva inle the yen. High
copeenirations of ol and groase asp then
taraind it the eastal woters; chakig Marie

25




V. Folid Wasle SaWh 6R 170 SROTe, 15 Tams
on any given day acneding 1o a study by
the Central Pallution. Coried Board, also
findsisway Into the sea.

v Adding to the slress on-coastal wators, the
erganie load from the tousands of
workers living In eramped condftions with
liwe or no saritary facllitos rosulis n
unaceoptablyr hish lovels of BOD,

43, |53 Cil and gas exiraciien including | 307 [ - 30 . . - 20 :E] R L Muinty watar- polluting B ha zxrdous viases
COM: (offshoe & on-shore generng, .

@itraction through driling 1vells) M. The waterpolluten & HW genermson scomes
dre nommalited 1o, )

ETIN T Industry or “process Invalving.| 30 1 | 38 | - L I T R - X Mainly watee poliling & to3¢ Ratnioss wasta
metal  surface. leatment or gengmingindustry. Swoms are nomatized @ 1900,
procoss such  as pickling/
electroplating/ paint stripplag/
heat' wentsert using cyanide
baiti/ phosphating. or Hrishing
and anodizing / enamilingsf

. salvanizing i . .
45, &0 Tanneries 0 - 30 - B FIt] 83 AR Mainly  vater™ pallutng &  hatardous vast
‘ . 4 __Beneratngindicisy. Sioms 322 nommallzed w 100,

46, | ES TPorisand harbour, fetfies and | 30 110 40 15 i [ D) a5 R<R Fhis 3t2gary contaln ali foris of pollutan,
~dredging operitions ) ‘ ‘

[*AN N5 Synthelic fbers induding rayen| 50 | 10 |46 3% io 35110 |88 ReR This secmr gane eztes 2l 5ot of poliuion priblems,
dyre cord, polyester filament ' .

S T Thermal Posver Planls 3 [0 {40 |20 10 0 115 85 R-R i. This industizl sector Iz Lhe ona atmang tha 417

- caugodes of Heghly folluting Industras’,
. ii. TPPganemuzaHs’omérpﬂggun poblems.

48 (71 Slaughter  howse (a5 per] 25 [ 35 | 35 - » T 8Ys fR Mataly vater “pallitng and  cbandous ofdar
nakification S,0.270(E)dated Benemiing industry. The wamr.pollubion saie is
26032000)and meat processing nommalized to Y00 L
influstrivs, béne mi l..procassing : :
ob.animel-horn, hoofs and othor

‘ Boily parts i b

50 2 Afumninlum Smeltor I W o |20 10 50 10 50 B-R -1 This Industdal sediar is the one among the 17

. @upadesof Highly Follusing ndustses”. o
ity This seetoris generatng all sors of paliution ia,

o - i air, waterand HW, ) ot
R D I +) Copper Smelter 3 {10 [do |20 10 W0 |w 20 R-ft £, This industial sector is the ona among the 17

categodes of Highly Bolluging industdas’;

26

ii. Integrated Copper Smélters eontain all soits of |'




b
' o - pallusen, T
S F Ferthizer fi?ns_ic) {excluding [ 30 16 a0 fao 19 30 jz20 a0 R-R T, This Industdal sectarks e ane smeng the 17
' formulation} . catngorios of Highly Ralluting Industres”.
fi. Gedersmwsallsorts of pattution.
53, | 37 “fron . &  Sweel  (invelving P30 [0 {40 |20 w3 [ -5} RR tc This industial sector is the one ameng the 17
. - pracessing [rom ore/ inlegraled ' categosics af Highly Folluing industdes’,
steel planis) and or Spenge fron F. Suth tynes ofindustdal sector peasmte all sorls
umiils of podlition.
TEE | Bl Belp & Paper [ wasks paper evso T BT TR TS 10 |35 |20 fso ReR Whste paptr based Fulp & FAper mils il
- units with blgacking promss to bieaghing peowess ponanite sll seris of pollyon.
manufatture. writing: & printing
p3per) :
55 | @5 Zine Smelser 30 {30 j40 |20 [ 3 |0 |0 BR i. This Industdal sector is the oag among the "27
categenies of Highly Feliuting Industries”.
. Intepratad Bne smiefter genermtes &l sorts of
- - ) . polfulion prablems.
56, | S5 “Cit Folmary (minerd il or| 300 [ {40 25 |35 §20 {95 (R0 W Thsnduimiel sector i5 the ane amang the '17
Petyo Rednedes) catpariosof Highly Pallutog Industdes’.
#i: “Suth typas of industiaf sediors genermte alf sorts
- of prilution.
5. | 55 Tawrochemicols Monufactuning ([ 30 {30 [0 |25 i L 20 95 R-R I This indostdal sector ls- the-ane amang the "i7
Induding pracessing of cxtegosios of Highty Polluing sndusties”.
Emulsipns of oil and water ) il. Swch types of industial sectors gengaate all sorts
) of peliutlon,
ifi, The sadierrod eategaryindustinl secne namely
“Processing . of Emulsians of O & Watne " b
d vt ﬂ'dsinduslﬁal seeme
53. |60 " Pharmarculicals 30 10 |40 fao S 3 |0 |55 R-R T, This industial sector 15 ks cne ameng the ‘17
campories of Highly Folluting Indusiies
if. Such tynes of Industial deqtdrs génea R allsons
— ol pulletion,
55. | FL Tulp & Poper ( large-Agra #7130 [0 |40 325 |10 35 Y20 95 R T This industdal sector i3 the ane amang the ‘17
wood)., Small Pulp & categaries of Highly Polluting Industdes’,
Paper ( agro  based-wheat ii. targe JSmall Agro based PUip & Papar wilis
BN 117 451 PO SN P _ N - 1 contibyte all sersof pallution prestms,
Distilery ( molasses / grali /30 |10 148 3¢ " 3 0 100 3] Balnly Wales potlubag industiy, Rng) stome 1s e
st bisied) nemmalited Wait pollUtishsaine,

&7




2y

o

Nots :
L Linder the cotuinn Revised Category; ihe fill foruts of the abbrevintions areas fotlows ;
#. ReR means ovigin eatsgory wes Red wnd revised entagory i alio Bed
b R-Oumenns original ealegory was Red and revised calegory is Orangs
& O-Omeints driging! cotegory was Orage ani revised category is also Ormge
o O-G retims originat enfegory wes Oramge and revised ediestry is Groe
¢ C-Wneans origine categary wes Oroge and revised eatzgory i White
F. G- mairs iiginid eategory roas Creert md revised calegory is Ormigy
& GG mris ptigingd ctlegory was Grees and wiised eategary is alse G
b G-¥Wmeans orighont entegory tons Green and repised calegory i White
W There ire specific remarks in respect of douie of the ndustrial sectors, These seetors are either mirged with other vilevant sectors or deitsd dug fo diptications. ‘The averall
delallz are ns follows :
5 Orataat | itastry Sector Originat Remory
Ne, | sitlo, : . : Lotegary . i - "
1 14 Commert trectvent and dispmal faclliiiesfCRTE, TS0E F R i. Al such Jacilities pre ctassificd o5 Red but special cotegorp projests ok 1hese oro parts of
toaste recycling, CHMWIE, affivent eonveymrer frdject, pollution control fotifities.
incinerator, seloent/nctd recovery plint, MSW sinibary bind it litcose of CETP, the aategurirotion will depend ugon the catedny of mensber induitries
i S site). belng senved. . o ‘
2 Fr Procesiing of Emufsions of O & Watar It is.a part of Pqtrochemfcuf Industries; Transferred and mered with i industeftd seztor
N i i ) rogiely Petroghemizol’ ot 51, Mo. &4. i L " .
2 27 Hegoy enginegring ncluding diip building (toith bwestment R Mas? of the polutior generuting processas/ aperations under this tategory are similor to
o' Plant & Machinerizs tore than Rs1 D ersres) the industry entegory narely “Anitmnobile Menufreinring (iirtegented ficilities)™ 2t 5t .
) . _ ‘ o, 1 e mugy b referzed accordingly. s
S .20 -'H_rfdm;yam: AL T B3 AEFIOAFEeE I Have Bedn merged With the red cetegory industrial sector namely, -~ BAStr Cieenls aid
N . e _ eleclro chensicals mid its derivatives incliding miuﬁmriﬁg:goj}add TatSLNe.24
5 EF] Industristeatales/ parks 7 e kezesf arves/ export Procssing R The classification wil depend upon 1he cotegoryfies} of the industries eprarating /
2onesy SEZY Biotéch parks/ Ieather complex proposed to be -permitted In the greo. in this comext, guitefines -presedbed in El4
u L . L Notification, 2008 shat) ba falowed, : o L
[3 a3 indus!rial inorgatic gases wanely R These goses ore-generolly secondory products oy produced alongivich other main
) Chemical gas» Acelylene, hydrogem, chiorine, forine, products. Ta be tlassfied os per the moin ptrent plgnt, "~ - :
anmigrein, sulphur dpidy, ethylene, hydregersulphids, .
plosphiite b} Hydrocarbon gases.

L | Methane , ethane, propans o ) L . R
7 £9 Reprocessing of used ol & woste olls [ f The intusity generstes meialy the i pallation and o bearing hoiordous wastes,
' The-ngrmolized fuir palivtion 2 HWieneretion srore & 58.21,

# Tobe tfeléted as already covered dnder HY Recyelers / Re-procassors { Lsed oits /|
Woste Os) under Orangs Cotegory . X . Lt

8
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|)“ . -

Table G-3: Final List of Qrange Category of Industrial Sectors

Firplsl, '} Qegnl | Indigpiry Sector wi w2 [w {ar [A2 A H WeasH Revisen Hemaks

Na'.._ . ShNo i . calepony :

ERN 11 Dismantling of roling stacks (wagons/'| = | — | — (15[ - | 15 |10 | 41&7 04 | ewssibns ef gt and

: coaches) gerieration of waste olls take
place during dismamtling. Air
pollution & HW generation
frofes  (15+10=25)  afe

) - normalized to-100.
2 18 "| Bakery and confectionery wnits with | 20 | -~ | 20 | 15 ] - 5] - 43,75 [aks) R
production mmdiy > 1 TPD, [ With '
ovans [ furnaces) ]
3 140 Chanacivur and ladoo frompuffed and | 20 | - | 20 | a8 | ~ [ 15 [ = | 4375 D0 | 'Mormal waler gnd ol
beaten vice] mari apd shiss) using : pollyting.
hwsk fired cven

4. T3 | Coatod clectrode manufacuning | 15 | © | 15120 p 0 20 | 0 ) 4375 GO Preparation of core wire /
red, preparation of dry- mix,
preparstign of wet mix,
application of ceating by
extruston, baklng of coated
clectrodes

B 24 | Compact disc computer floppyy 15 | 0 | 18| 20} O 0| 6 | 4378 G0 Generates wastewater and

and cassetie manufacturing / Reel grocess embssions,
manufuchuing -

6 ]2 Flakas from rejected PET botike 20 - |5 - |18 43.25 R0 Nermaf  water &  air

' poliutions are genesated.
7 30 Food and food processing Encuding | 20 ~ | 207 15 - 151 - 43,75 [22s] Normal  water  and  air
froits and vegetable processing potluting, .

8 40 Juta procassing withtut dyefng FIR I I R L 151 - 43.75 o0 CPCB has notified standards
for this cavegory. Both air and.
rater putiutiors [15¢]

- : . . . S gengratet, R

0, 56 | Manufchring of silica gel s Lo [sl2) 0 wio 43,75 50 Wastewatesk containing 105
and emissions of HaS0: are|
pencyated,

28




0

10,

'

'Manurn::unng of tooth povder,

toothadste, mlcum powder and other
cosmetic tems

i)

20

15

FER

48,75

00

Both élr nnd wéter. eolluion
aregensraed,

11,

55

Printing or wirhing of glasy shaet ustng
hydruﬂuorlc acd

-15

15

20

| =

4375

0.0

“Both alr and watar pnr!uuon

aragenerated,

12

&5

Silk sereen printing, sar printing by

- wooden bfaeks

20

20

15

43,75

00

Wash-water and PM emissions
from boilers ,

13,

78

Syn!heuc detorgents and
soapslexcluding forrmulation)

20

20

15

15 .

43,75

RQ

I This it the scors ror unfits
had ng pengration of wasta.
waters lass than 100 KLD,

-The wuals having waste-
water ceneration moce fhan
108 KD will bocome mainly
walser poluting i3]
Ancordingly normalized
water pallution scora will he
75. and be. catogorited ag
‘Red,

14,

71

Thermometer manufasturing -

15 -

13

20

20

4375

a0

Procmss - maklng grass- buth,
forming reservolr In. the glass
whe far Quid, isserting futd,
scale macking. Use of fuz) to
heat the plass tubes and
hydrofluorie acld ko seal the
scaling. Small duantites of
spent atids are generatid,

15

fia

Cmmn spmning ang weavmg {

adivm ahdlarge seate)

1%

475

-0

Mainty air polluting Industry,
Sources of alr pelludon {PM)
arethe fine parsdcles of gotton
fram spinsing process, &l

pollutlon scorg is narmallzed
10:300. .

16,

Afrmrah Grilt Manu!actunng [Bry
Mechanieal Process s}

20

B

50

0o

Ar puﬂuzlun ﬂue to s;:tav .
painting {emissiong of VOCsJ
Units vithout
operations shalt .. fe
categorized a5 White,

30

paitting |




/9>/

17.

Alwminium & copper extraction from
scrap using” off fired furnace {dry
pracess only}-

1¢

50

alla)

I, Normalized Air poltuton.
scare.

iil. Signifcani air polluton
due to rielting (émissiors
of 02, P}

18,

Auwtomobile serviting, repaliing and
painting léxduding  oaly  fuel
dispensing)

20

[ 20 | 20 - | 20

0

50

-0

Normal water & Birpelhsting
and  recythble waste oil
generating, if the waste.water
generation is mare than 100
KL, kv will become mainly
water poflufng &nd Red
category unik

|19,

i A'yurveﬁic and ligmenpathic medidne

FH

W § 15 - is

15, |

50

o0

20

Brickfislds | exdluding fiy ash brick
reanufactusd ng using e process}

50

LX)

Sigaificandy ale pofiving,

21

Buillding  and - construcion project
more than 20,000 sg.m bulltup ares

20

Wi - 20

50

0

[1 1n the . pre-construction

stage , iths mainy alr poliuting
dueto generation of cust| PM
1 emissions. 2. Afier
canstruction, 1Lis mainly water
aoluting. 1f the discharge Is
more 1han’ 100 BLD; it will be
having the normalized score
of 75 and Le cateporized 3s
Red. iy

22

Cermmics and Refractaries.

50

RO

t Mainly  alr  polluing |
industry.

It. This seore is for tha units
having codf CoRSUmPYEN <
Han12 MT/day.

i, bor the units having codl
tansuimption » 12 MT [day,.
the narenallzed aic poliudon
setre will bie 2.5 and sialt

bacategorized os ed,

3




R

23,

B

&:oal washerjes

15

1)

25

18

5

5¢

. Wet washeries are ndinly
water poliudng industry
generating cffluents
which  are having
Inpreanle 85 & TS
Additienally, alr pollution
dug 10 PM emissions i
adlso fenetated,

0 wWater & air haollution
ECOres arg jelndy
notmalized to 100,

24,

BEG

Dairy and dalry products [smalt geale)

20

20

20

20

50

0-0

Water and dic palluting both,

25,

8

UG setaf capacity >IMVA but e SATVA

20 -

20

50

0-0

Mainly 2y pdiﬁafng . ale
poltution score is normalized
0 200,

28,

7

Dry cgnl chasing. mineral
processing, Industries invelving
ot ginterdng,  pelletisating,
grinding & pulverizabon

20

20

50

R-Q

Waloly alr poliuting Indistry.
Fnal  score k5 the
sormmallyed  afe  pellugen
score,

27

19

Fertmeneton industry Mnicluding
manufitture  of  yeast, besy,
distiliation  of alechel (Exira
Neutra} Alcahol)

20

20

a0

RO

ii. far  the

Mainly  water poluting
indusery, Thils b5
normatized water paffuion
score for  wiits  having
disthiarge < 100 KID.

units  Having

dischaige » 100 KD, e
normalized water poflution

scare will be 75 and shn)

be.ateardingy wtegeriied

-

PR

3]

Forrous and Rens fetrous mebl

exiraction involving  different
fuznices theough melting, refinbng,
feprocessing, casting and alley.
making

is

0

Oy

"0

50

R0

~asfed .

L. Mainly airpbﬂutﬁn§. ‘ . )

it This score o s
© applicable - o
secondary production

of ferrous & fone
“mietds |

farrous
{excluding lead} up-to
1 ME/ hour
production. -

32




i ey

i, For fead,”  the
nomalized air
pollution score will ke
= (100725} 40= 623
ang is ategorized as
Red.

.  For Induction Famace
ciubbed with: AQD
fyrpace ~ sepefaw
calcadetion shall be
mode based en the
capacity of  the
Turnzees.  In. such
indushies, the molten
merl fromn induction
furnadeé is Wansfered
o AQD fumace
where olther  melals
like mangansse and
nickel are added. io
get tie metal of
desired  consttuents.
The liree-and silicon
are also added for-
reduction-of the metal |-
oxides to the base
metal, the normalized
air- poliution seare
will be # (100*25)/40=
p2d ahd Is

égl

Barkkzer {irandatisn / formulation /

Wanding oriy)

3

K

5 |

36,

127

Fisﬁ Teed, paui&y feed s A0 patiie feed.

0|

FT

50

storeds hormalized to 100

3.

28

Fsh processing aad packng (excluding

chilting offishes)

0

i

-

50

0.0

Malnly water polluting, WP
scofeis normalized to 100,

33




Tepracessing/  cecoveryfreuse of
Hazardous: Waste undar schedule
dvof IW( M, Hé: TBM) rules; 2008.
- ltems namely - Bmss Dioss .,
Copper ' Bross,,
Copper  Oxide  Mill  Seal,
Copper Reverts, Cake & Residiss,

Waste Copperand copper alloys in

32, |31 [ Forging of ferret and none ferrous | - ~ ] 20 20 - 50 -0 Heating furnaca. Matrly alf
metils { uwsing o ond s feed falluting,
furnaces) '

33, 32 -Forimulavon/pelletization of eomanor | v T W -1 88 | po Mainly air palipgng, Enissions |
wblals, npaphthalene balls from #f Banzan e, HE are expected.
canmhor/ naghthalene powders,

34, a3 Glass ceramics, easthen potteries and | - - 10 20 - 50 G0 Mainly air polhating, Emisslons
tle manufasturing using ol and gas of 502 are expected,
fired kitns, tosting an glasses using
cerfum  fluordes and magnesivm

; fiyoride pte, . . - A

35, 35 Gravura printing, digitai atinting on | 20 20 | 20 ] e 50 Q.0 Waste waters , emissions of

flex, viny . - ] o vats, L

36, 36" Heat treatment wsing oil fired furnace |~ - 20 20 - S0 0.0 Mainly air polluting and neisa

{ without éyaniding) penaratdng. AP Seors  Is
: - narmalized 1o 100, .
37, 28 Hot mix plants i W o 50 #0 Mainly afr  polluiog, Al
poflution  seores.  age

: . . , _‘ nofmalized o 16,

ET:) 37 Hotels {< 3 star) o holels having >.20 [ 30 w0 20 ] - 50 a-0 Mainly water pelluting. WP
fooms andizss than 100 raoms, scorels normalizedta 100,

39, 38 Ice ¢rgam o] 20 i 20 20| - 50. Q-0 | Washwvatar and hollers / ovan

e . ; . ‘ for pastaurlzaten,.

0. 34 Industies eogaged in reeyefing /- -] 20 20 o 50 R-O Maidly. aiF pallubeg. Alr.
reprocessing/  recovaryfrease  of pollution scare Is
Hazardous Waste under schedule iv of nérmalizedto 100
HW{'M, HE T8M) rules, 2008 - ltoms
nainely .

s . . Paintandink Sludge/fasidues | : . : .

41 34 Industries engaged in recyeling 7 | 10 10 | 20 20 10 50 ) Mainlyairpsfiuting,




T epeiame “Totron

Slegs fom-cepper processing for
furthor processing or ‘refining. »
Insylated Copper Wire,,
Scrap/coppar with PVC sheathing
including
namely - “Druid” v
Jelly fHed Copper cables
Zing Dross-Hol dip Galvanizers
SLAB, Zine Drose-Bottom Dross.,
Zine ashi/Skimming orising from
galvanizing  and die casting
oparkions,

Zine  ash/Skimming/other zine
beating wasles -arising  from
smelting and rofining,
Zin¢ ash and residues including
z2lng nlloy residues in dispersible
fram,.

ISRicode “maisrial |-

a7

35

Industty of processes involving
foundry operations

20

gy

R0

1. this scorels valld for the
foyndties having
capadty < 5 MYfhe as
suth units require the
coalfoke @ <500 kg/hr,

fi. ‘Theunits having capatity
of § MT/hr and mgre,
the coal/eoie
consumiption  vill  be
mare than 500 ke/br and
tha normalized scorewill
be 825 and clasilfied
Agcordinglyas Red,

s

“Lime mahubeturing (using Time
Ay i

0

590

) R.O. -

"~ Malniy air polliting

S

e

Liguld foor dean_t‘:r,mbln::i;‘pﬁéﬁyl."

liquid soap, gyserdl monosstadrate
manufazturing

60

gath air and -watét peliuton
ara genarated.




/1%

A5 |42 Manufachunng of ghes. 16 <120 30 50 R0 L Mainly sir pollutng
{ matting ay 1500%
and refining .
i o case oftead glass
o the store of Al
will he 2% and
arcordingty the
normalized  scores.
will be 62:5.q, Aed
46, 43 Manufacturing of fodized sait frem | 12 12§20 20 50 [sBa] Beiling in Evapoeators
crudef raw saly (multiple effect: evaporators),
centrifuging, lofizadon with
X3 mhing Malnly _air
pollutiag. Alr poltudoh scoss it
. ) normalized o 100,
7. 42 Manufacturing of ‘mirres fram sheer | o « |20 20 50 Q-0 Evaporatar &  fumace for
glass heating. the metal o he
applied as relectar on mireor,
. ! Maidlyair polluting, )
48. 44 Manufacturing of mosqieto repellent | -- - | 20 a0 50 O-0 Malnly air pelluting. Toxic-
colf fumes are expactes,
49, 48 Manu.fa_chzringufmarchﬁagu. 25 25 | 15 15 50 RD i Water and abr
polfuting  indwstry.
.Boller s used for
seamgensraton.
N i, . Water & air
paltution seores are
. normalized to-100
50, 48 Mechanized laundry wing of fired | 20 0 | 0 20 50 0-0 Boih air'and water’ polloden
boller aregenevated, )
5. 47 Medular  wooden  furniterk  from | o - 1 20 20 50 0.0 1. Malnly air pollisting, Boiler
partide boasd, MD¥F< swan timber e, . as well 85 VBTs from: use of’
Celling dles/ partltion board feom saw adheslves. 2, Withowt Bifler, ii
dust, weod chlps ete, and other vill be 'a Gresn category
agrdedtural waste using synthetic industey, -
adhesive resln, weoder box making {
. With bailer) i . N
53, 50 New highway ¢onstruction project B 20 20 50 RO WMataly aie polluting project.

ki)




e
53, 51 Non-leohelic weverapes(soft | 20 | - | 20 ] 15 5 20 . 50 R-Q . Both air and  water
drink) & bettling of. aleckiol/non ‘pollung.  Scare s
alechelic products normalized with oir &
’ water pollution, This score |

i vahid fer fnddusties
hoaving waslawater

generatian <100 KLD:
fi. For the unils having
veaste-water generatian >
100 Kip e, normalfzed
score-would be 525 and

catoporizcdd as Hed.
5S4, 49; Paint blending 2nd mixing [Ball mill} W[ -j201201 -1201]18 50 -0 Toth Bir 3nd WOt poilugon
. i aregenerated.
55, $2 | Painls and vamishes (miingand | 20 | 0 | 0 |20 0 | 20} D 50 &0 Wasteawatars b5 well a5 fumes
blending) of V3gs due to solvenis,
] ) pigeents, varaishes,
55, 5t | Plysboard manufacwwringl Induding] O ~lotlaawl ~ |- 50 0-0 Mainly air paliuting becatse of
veneer and laminate) with ofl fired use of bailer. AP seore Is
boller/ thermic Muid heaterfwithout adrmalized to 100
resin glant) .
87, 52 | Potable alcohol [ (WL by blending, { 20 | ~ |20 = | « | = | = 50 60 wainly water pdiving. WP
sowding of aleohe! products . scoreis normalized 1o 300,

538, S Printing fnk manufetuing FI) - [ 20| 20 - 20 - 50 0.0 1 Pigmens, binders and
selvents are used, 2. Boiler is
also used. 3. Emissiors of

_ VOCs take place.

59, 70 | Printing press 20 |0 l20]20) 0 Wi 50 G0 Catored wastasvaters
containing dyes and VOC

I B N IR R N N . | emissians are penerated,

[13 59 Reprocessing  of waste plasge | 20 [ -~ [ 20 | 20 - W | o= 50 0 targe quantties of wash-water

Hitluding PY& and fogldve eadsslens ore
61, 61 Roling mill {cil o coal fred) and cold | 10 - | 10 | 20 - FL N 50 - =B} Matnly  aif  poiioing. Al
ralling fill polulion scoce is- normalised
to-100- Qthars « cogling watar
gnd recydabie waste obis el
. are generated, __
[ &7 Spray puintng, paint baking paint] . . - 20 - 0| 10 50 00 Mairly air pofludng. Emissions |

s!ﬂppl ng

37

of VUCs and HC are Ecﬁera.ied.




5

72

ETeel - and. siedl produsls wsing.

Bty Air poiuing 1 the

10 - Wl 20 W 1 10 50 f-Q

various fumaces like blast furnace amissiong,  oxlds  of

Jopen hearth fumace/induction manganese, migkel ot are

Rarnacefare  fumace/submerged dsopeesent,

are furmace fbasie oxygen fumace fi. Mir pelludon  seore 13

/hotrioliing rcheated furnice no¢malized to 100,

G4, ! Sionecrushers - - . 20 20 . 50 f-0 Maichy alr  polluting. A

pollution sgore is normalizad
0100,

65. 75 Surgical and wedical producls | 20 - 20| 20 20 . 50 R-0 Both alr as well 2% water
including prophylactics and latex polluting. Alr  and  water

.' pallution seores are

" - . . normalized o 100,

66, .35 | Tephlon based products ] o | 0320 w]|o 50 a0 Due ta spraving applitatons,

. - - . - emlssigns {HC) are penerated

B7. 3 Therinotol manufecturing { with ] ~ - ~ | 20 20 - 50 oD Polystyrene is heated, Mainly
hoier} air potutin g‘\\fh_}_x ?_Hler.

6%. 52 Tabacco:  producks  including | 20 0§ 0 20 50 R-C Such industies generate
rigarcttes  and  tobaeco/opium bath air a5 well as water
processes pollution, These scores are

. - 1 . normatized to 100,

59, 7% Teanstormer repalding/ manulactuing | ~ - = | 20 0 110 50 00 Malnly air paliuting becarse of
{ dey process only) ’ evens, shot-biagting ete,

70. 73 “Tyres ang tubes vulkcamization/ hot| 10 - | 10| 20 20 - 50 o0 Mainly ai¢ palluting . Emissions
retrezating N : of PN, VOCs and pbnoxiows

. ; . o ) odour aregordrated. .

71, 8% Vegamble ¢l  manufecturing | 20 - | 20| 1% | w 50 R I. . All sorms of pellution are
including solvent extraction and generated.
refincry f hydeagenated oils i, This seora s valid for

plants  having waste-
water generation < 100 |
L. -
i I the  wasteswater
generation is mare than |-
100 KL, the enit shall
) ‘ : be clossifed as Red.
72, 74 Wire drrwing and wire netting 20 - 2] -~ - - 50 o-0 Malnly- water pElluting. WP

seorels normalized 1o 100,




o
K Ory coll battery { oxduding manubactudog | 30 | - [ 30 | 15 | - 15 110 55 g0 Watar and atr pefluting both.
of elactrodes) snd.assemiding Bchaging -
. .oiaddleadmwwnimsnljg
[ 74, [ 50 Pharmaceutics! formulationand farR | 20 | -~ | 20| 20 | - | 20.§ 35 55 Q-0 i, Al sorts of polution are
& D purpdse { For su$tdined reledsef : generated,
sxtanded release of drugs oaly and il. RBO activities are to b
R nat for cummareial purposel N shifted to Red catsgory.
75 |78 Spnthetic resins 205 - F20 201 - | 20 V15 85, 0 A sorts of ‘pollution are
. T : - , generated,
76. 78 Bynthetic rubber  excluding | 20 [ - J2o020) - J 20 )15 ] 55 R0 i.  Mest eynthelis rubbar
molding is orealed from lwo
L matetials, slyrens and
tuiadiens. Both ate
cumently  obiained
from pelrgleum,
if.  Prooess is simitar to 2
pait of Petrochemical
planis. —
¥ E) | Cashew atit processing TR IEREIFEE 0} - 56 00 Norenal | weatér  and  alr
golluding.
18, 12 ] Cofienseed processing s Y w jasjan | « PN 56 a0 Normal water & ale. poliuting
industy.
79, ‘57 Parboiled Rice Mills' 25 | - [2s{z220] - 20 f - 56 #-0 i. fice pills are|.

generating both aic and
water pollution, Waste-
waters. are kaving Wgh
strenpth in vespoct .of
80D, t
il Thls Is the nerinolited
it & water pélluton
store fae uhits having
| wastsviater generatien
& 0 KW dnd fue
tonsumption less than
12 MTD.
i, For unlts having waste-
watar gengdation > 100
KD or fuel
consumpdsn > 13 MID
or both . the unit shall

39
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material Is

Usrder Ure oplurin Revised Category, the full forss of the abimevintions are ns Joitows :
R-R ieans original category way Red and revited category is alse Red
RO nugnns original entegory was Red and revised antegory is Crange
O-O'imenns oviginal entagory wnts Omrige and revised category is also Omuge
O-G ttenns original category wae Ortge and eevised talegery is Greent

O meitnss original category was Oriige snd revise! catégory is While

G- meang original eategory wns Greow and repised ontegery is Onnge

G-G magans original eategory was Grezet and repised categary is nlse Green
W wreans origingl eategory uns Green and revised eategory is White

FoutR oan e

&0, 29 Foam manufagiuring - w [ 26 [ 15 58 T Raw

polyurcthane, latex ete.

li, .Emissions -of VOCs and
HAPs, CH3CIZ and simiter
compounds as  blowing
agenis,

i, Outdated raw rmaterisls
and  spriled - sloks are

. R . . discarded as HW,

81, 34 Industies angaged in recycling /] 10 . 0] 20 200 [ 15 { 5833 RO Mainly dir polluting and
reprocessing/  retovery/rause  of hazardows waste
Hazardols Waste under s¢hedule iy of Zenerating  indusiry. Al
HWL M, HE TBM) rules, 2008 - ftams poilution:& HW scores are
namely . - nprmiafized 19 100
Msed Oil ~ As per specifications

. prescriled fromtime to time. . s )

-7 14 Intlustries engaged in recyc!ing ! - - 20 20 p1 5833 R-0 Mainly - @r polludng and
reprocessing/  recoveryfreuss  of hazardous wasta
Hazardeys Waste under sehedule iv of generating industry, Air
HW( M, B TBM) rules, 2608 - Items pollution & HW scores are
namely . nershalized to 100,

Waste Olf —As per spedfications
. {.prescrihed framtimeto tigme; . .

83. 56 Producer gas plant using conveational | .~ - | 20 20 |15 | 3833 o0 Mairly alt polluting & tar (HW}
up drifi- coal gesification | linked 1o penerating, 02, €O, NOX are
rolling wills glass and ceramiz industry generated. Tar s the by-
fefectaries for dedicated fuel suppiy} product. and wilized by other

et . ) | industries In cofrdcessing,

Note :




&t

. (98

There are specific rémirks D respect of some of the industrial seclors, These sectors are cither mierged witl pther relepnn f sectors or deleled due lo diglicrtion / vagiz

attegory. The guerall detsils are ns follows:

D§1- ) Origia ] Indiesing Secior Originol Remoarks
No ol§f Categar
. No, ¥
r 7a | Excavation of sord from e rver bed fexeluding [+
’ monuagl excovaton} '
: Slnce such types of eqiivities coyse ecologleo! oisturhonces; the instructions issued by
: _the tiovernment from time {o time be foliowed. Ta be ccriegonzed by MaEFELC,
b4 38 | Infrastricivire Develaptaent Profect ] “Vast voriely £f suth ‘orojects tome under such catagony. This s ta be deaded by the
) . “tontemied SPCE in line of EIA No tr)'ca tian, 2005,
3 53 | Powerp vast @ Very vogue term Rence deleted. Such types of gen emf engmeen’ng unt!s haue ulmudy
been eovered.
41




182

TableG4: Fi'_.nall List of Green Category of Industrial Sectors

a2

S Orgnl  Induskry Sector wi w2 W Al Al A WeA+H [ Rovised Renuirky
No. { 8L No. Colegory

1, 2 Aluminium  utensils fom [~ - - 10 - 10 5 GG { Minor air pollution duc
aluminfum  circles by o some fugiive PM
pressing aaly {dry emissions from buffing
mechiankeal gpembion} ) operitions,

2, 6 Ayurvedic and homeopathic | 10 - 16 - - - B GG [ Small  quantities” of
siedicines {without boiler) wasle-vators ae

genemted from washing
operations:

3.1 8 Bakery jconfechonory- 10 - 16 - - - 25 GG [Small  quantiics of
/sweels  products  (with waslewaters are
production capacity: <Hpd generated from washing

) {with gas or electrical aven) gperations. L

Y 6 Bi-axiaily oriented PP Blm | 10 - 10 - - - 23 o.g anly extrusion
along  with  mehllzing process invélving
apetations Cooling water

) L ) ! . . recircufation )

3, 10 Biomass briqueltss {sun| - - - 1 - 10 EE] G-G ] Minor air polluhon dus
deying)- without wsing roxic lo. seme fugitive PM
3] aZﬂl‘dQﬁS wasios emlsmons ffbm

pulverization / mixing
e i e . . opecations.

6. 13 Blending of melamine resing | - - - 18 - 16 25 G-G | Minor afr pblluhon e
& differont powder, : 1 lo some fugitive PM
additives by physical mixing enlssions from

3 pulvenznhon s mlxing
. . o ) : opemtons, . .. )

7 13 Brass and bell mokd utensils| - - - 10 - 10 3 G-G - | Minor air pol]unon Y
‘manyfacturing from o o somig lugitive” PM
circles(dey machanical einissiotis from bufﬁng
tperation without re-ro]l!ng opemhons -

. L. facilityy .. . .

38, 16 Candy 10 " 10 1o - 10 25 G-G Ematl qti:\t\ﬁtiés of |

wastewater dnd minar |




N

(453

PhE emissions  are
generated.

ST

Cardlboard or corrugated box

oo

9, - - 10 10 25 GG | This scareds valtd with

- and . paper producis Small gas / electricity
fexcluding papar or pulp operated oven / fumace
manufecturing and  without for maoking glue.

- ysing boifers) . )

10} 18 | Carpeniry & wooden | — - 1] 10 35 G-G | Minior air polliticn due
fumihire ranuficturing o some fogitive PM |
(excluding saw mill) withi the emissions from cutting
halp of elecitical (motorized) opemiions;
machines such a8 dectrical
wood plinner, stecl saw
cuting cireular blade, elc,

COTLY 197 | Cemeit products” (without | — - 14 G 23 G-G | Minor air pollution due
using osbesles / boiler / o some fygitive M
steam  cuxing) like pipe emissions fromt mixing
pillar, jafi, well rng, opemigns.
block{tiles  etcfshould be
donein closed coverad shed
lo control fugitive emissions)

12,y 4 Cemamic cololir {| -~ - 10 1¢ 25 GG Minor sir paligtion dyc
manufacturing by mixing & fo some " fugitive PM
blénding only (not using emissions,

lbeller  nnd  wastowator

e | teeyeling orocoss) e , e I DR .

15| 11 | Chilling plant, cold slorge | 10° 10 - - 25 QG | Cotling water:

_ and lcemaldng ‘ - | meciruiation only.

M| 13 [ Coke’ briquettng { sanl - - 1n 0 - e 0.G  {Mainly afr policting |
drying) industry, Soueces of alr

pollagian M) ace
pulverizas and mixers.
Air poligtion score is
normalized to 100..

13 28 Cotton spinning  and| - - 16 18 2] G-G | Minor PM  emissions
weaving small scale} i [fromspinning process.

16.] 17 | Dabhiills - - 19 10 FE] O-G | Sorme fugitive cmissions

. of PN,
b
43




‘products {fexcluding tanning
2nd hide processing except

-coltage scaloy

17 29 Uecoralion of ceramic cups - - 10 10 25 [+ H Fumes  of onamels;
and plates by alectrds Awnade . Minsezair pallution,
.| 19 | Digilal pnting on PVC] = - 0 10 25 O-G | Minor  emissions 7
clothes odour genemtions ap
A ‘ : xpocted,
19 TE T | Tadly o handling stomge] = = I 2| 706G | Some higltive arissions
and honsportation of food of PN during handling
o gralns in bulk e , . ‘ ofgrals,
20, 36 | Flour méfls {dry process) - - 3 I 10 23 G-G | Fugitve dust émissions.
21. 41 (dass , cemmic;, earthen - - 10 10 23 GG | Minor fugitive
potteres, e and  die erndssions oniy.
menufacturng using
electical  kin  or  not
Involving fossil fugl kiln
2.0 H Glue from stach (physical | - - 10 10 25 G-G | Some fugttive pmissions
mixing)  with  gs [/ of PM dutlhg inlxing of
-clectrically operated  pven rave inaternls.
. 1 /boiler. ) o . o
2.0 42 Cold and silver smithy | - - 10 a0 25 G-G | Miror fumes fzom.
Apurification  with  cid cleaning process.
smeling  operition  and
-} silphuric  acld  polishing
operation) {using less or
‘equal 16,1 litre of sulphuric
1l acid/ nitric acid per menth) S R
24,1 3. Heat treatment with any of 0 10 10 16 25 0-G + Cooling waters and
thé new ‘technology fike : minor heat furhes.
ulirasound probe , induction « Pinalizatsn of
hardening , fonization beam, categorization .
gas carburizing eté, subject  lo  field
N X ‘ LoJyerfieation,
25 46 Insulation and other coated | = - 10 10 23 G-G  {Midor fures  due to
papers fexeluding paper or © ]application of _ poly-
pipe manufacturing) ) urethane
26. 4% | Leathor foossvear and Jmither - - 10 1] 25 GG Miner .fumds dus-to use

| afadhesives ;’_ gums,




/985

TET Dubitieating oil, pgreases of | - - 10 i) 3 G-G | Minar famss ot the fime
petolewm: based  products of tansfers from one
{only blending at normal containerto other,

. : rerperatitre) )

i Monvcinng of pasted | - - i0 T10 G- [ 1. blinar fumes due to

. veneers using gas fired bailer : application of gums f
or thermic finid hester and adhesives / pastes et
by sun deying 2 This score s valld only

(o gas fred boiler3. The

anils. hdving coal Rred

boifers shall be cmegorizad
s asQrange.

25, 1 Oilmell Ghiant and exomcion {10 10 - - G-G | Soall quantities of floor
| { no hydrogenation f washings & equipments
mﬁnﬂj : i washings are generated,

3067 Tackifg T - 0 18 TG | Batite [ograve endssions.
maruficluring  from  nen of P arcexpected.
asbestog fibre, vegeinble fbre i
yam

T3 "FRenyi/ it dooner | = Y N il G | Mot fames of VoS
formulitionand hotling in thework zone

2l Tolpthens  and ‘plistie T 10 10 i 10 G-G [ Cooling  ~waldr &
processed products emissions due ko mixing
manufacturing {virgin of raw materials,
plastic) ]

KEX Pouliry,  Holchery and| - - 11 14 GG ] Qbnoxfous” . odoite
Plggory conmining I35, CH; ete,

- tand  fugitive M
“Fower 16oms (Wilhout aye [ = T 6 GG | MinorGrssions of PhL
and bleaching)

REH " Pitfed rice (murl) (Using gas | ~ . T 15 %5 G-G ™} Menof ondesions of PML
or electrfeal heating system)

36, Pulverization of bambooand | — - 10 10 fEES 0.G | Some kugitive emiszions

. strap wood of PMare mipected.

7. Ready mix cement concrete - - 10 10 25 G-G t Phlemisstons,

38 | Reprocessing of wasiccottart | — - 10 10 25 -G [ PMemissions,
39, Rice mill (Rice hulers only) - - |10 i0 25, Q-G PN emissléns  are

geneeated. Mainly nir

45




boiler) with electricity 4as

source of heat

{
¢
polluting. AP scote i3
_ - - ‘normalized k100
40.] 62 | Rolling mill { fms Geed) dnck | 10 10 10 H 3 O-G | Mainlyalr paliuting. AP
cold zolling mill geore s porralized o
. 100

TELTTTYR T | Rubber goods industry (with |~ - | 10 23 | GG | SomePM emissions and

gas aparated baby beller) pbnoxious odour.

TE| 6| Gawmills T - - 18 W e ] BT GG | Mainly ﬁil.'""ﬁﬁllﬁ%
PM  and  nolse are
gensmyted,

43.1 77 | Soep -manufpcturing (hand | 10 10 - - 5] G-G | Smali  quantitles of
made without steam bofling waste-waler are
! 1{ / boiler) generated.
44, 80 | Spice ginding {ipto-20 HP| - - 10 10 23 GG [Smoll  quanlites of |
- - motor) fugitive emissions of
. mw s terals, ‘
43, 66 | Spice grinding {>20 hp| -~ - 10 i 5 0-G | Mainly alr poljuting.
metor} : Fupitive -effissiens of
_ PN
46,1 81 [ Sleed furntture wilhout spray | - - 10 0 % GG { Obnoxious gases from
paintng welding as well as noige
. ] ) potlulion,
47| 82 | Stecping and processing of | 10 10 - o 25 G-G | Washing walers  an
graing generated.
48, B6 |Tyrs and tube rekeaing| — - 0 10 ¥ | GG | Due to applications of
(without baifers) ‘ - binding gum /1
adhasives / cement
-| some sbaoxious fumes
» ) may generate, N
A8, 22 | Chilling plant and lee} 12 12 - - 30 G-G. [ Cooling waler and brine’
-tgking . without  using - | weater circuils, Spillages
ammenia / blow down may ke
. ) place T
20, 26 |.COZ recovery i2 12 - - 30, G-G Normal water pollukion
" . . . . fromscrubbingaction |
31 32 | Distilled water ( withoui | 12 12 - - 3t G-G {IDS ez distillation

residoes
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&
32 43 | tlotels (up to 20 rooms and | 12 12 - - 30 GG [ This score is valid for
’ without bollecs) hotels having overall
S waskeewaler generstion
- less thar 1@ KLD.

Ba.| 58 | Manuleluring of opbcal | 12 2] < - 35 GG [ omal quanthes  of
- lenses  (using  clectrical : waste-witers contnining

furmace) . ) TPE, S5 aregenerated.

551 -.38 | Mineralized water | 12 T2 - - 30 GG | RONcjets,
55, {68 Tamarind powder | 12 2 15 18 33.75 0-G [« 0Orfed wmadnd fris -
' manwfacturing cleaned  and  afwer
= sozking them in vaer
ihoyam boiled insteam
facketed  kelde for
aboyt 4045 minutes,
Yhen pulplsextmcedin
pulger and dded dn
drum type dder and on
ooling, the Jnal

groduct i5 packed.

*  Ganesaies small
quengdes  of  waste
wales- and als
emisdons. kint scor is
nomatized ta 100,

§6. | 15 Cutting, sizing and polishing of [ 15 15 - - 375 G Maindy water poliuting .
marblgstone Weter .pollution. score is

. B . normaltzad to 180,
87122 Emity puwdar { fiag gust of | o “ 1% 15 375 oG [ar  polluting. MM
sand} madufacturitg ; emisstons  take  plate
durlip varous stages of
gHnelngs  of  netumlly

. ‘aceuiring minarals.
58 2% Flyash export, transport & | - . 15 15 275 R8  [= Whis s mainy air

disposal Facilities poliutng sctivity.

«  Thisis the ae/malized

scorg based on alr
. poilution.
59.| 48 Mineral stack yard / Railway | 15 5 15 15 37.5 G + Mairly air poiluticn
Sidings dug  to  loading
uninading, storage
and Wansportatign of
the mingcals,

a7




Wastewater

geheratian  mainly

during coins anly,

£0.

34

[«1E and o5 tronsportition
pipeline

10

15

ELE]

Contains  small  gas
hased power planls
up-to 5 MWs,

Ar pollution score'ls
northatizad 10 100,

In gase , if these
powdr  plants  are
bigger / Hquid fuet /
il based, scores wllt
be catautated
accordingly.

61,

o

Seasoning of ool i steam
heated ghamber

15

15

s

Ar pellufen due 1o uge
boiter for supply of staam.
Ar  polluton  score §s
nprenahized £0 100,

B2.

a4

Synthetic
forruiation

detergent

15

15

375

&G

This sceve Is valid for
the industdes which
are not
manufasturing LABSA.
It is precirod from
autside.

Small quantlies of

-emissions - ary
“generated from mini
.bnirer.

fir poliulion sceee is

_.narmafized 10 100.

63.

€9

Tea pmcns&ing l \;aith hoiler}

5

15

375

oG

With bailer, itisan ¢range

categedy

Industry.

Without boiler, it will be

48

préen category industry,
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Noté- ‘

4 Una’er the oolneansi Revisid Cn!e.gary, Basefull Jorms of tie abbreviations areas follows -
‘ . R-Ruleins origial citsgory wns Red and revised caizgory is wlso Red

b R0 iftedrs o Hgienl entegory wirs Red and. revised. category is Orange
6 0D aenris original categary was Qrange drd ievited category is alse Qitinge
Mo QG nieans orighml artegory was Orange and revised-category ds Green

v OWanns.aniginal enlegory wns.Ornisge and repised cafegory Is White

f. GO merus original calegory twas Green and revised calegory is Qrange

£ GG meansorigiial extegory was Green and revised category is aléo Green

b GWm ens oviginal calegory wns Grean drd reviseri eatcgory is White

i There tre spadfic ronarks in respect of some of the fndustrial seefors. These seciors-are gither wirged with oliter relcuunt seclars or defeted diie fo diglication. The auerall
dutailsare us follows :

st Origin | tdustry Seclor i COriginel ' Remuarks
Ne of §t Cutegor
. fo. | . ¥
1 47 | Jobbing and Machining ) G Vague categoty to be deleted, os such activities have olready been covered in
other cotegonies.
F] 66 | Realngonfactn rbng : G Alrzady covered kn other colegories. Hence, defeted
1 :'Lssem!ahng of el 15d ba Meries {my 10 10 batlertes pét | G Alrgudy tovered in Orane-wtegtsy: Henee, deleted
oo | AV exelniding fond plate wstig) - i _ b o T
i 5. | Audomolnle fuel outlels (ondy dispensing) 3 Mingr oft paltution due to sama fuyitve emissions duting fuel fillng aperations.
hioy be axpmpted from the purviewof Cossentemonegement, |
5 30 | Diesel generator sots (15 KVA o2 MVA) G *  Normafaperstion - 12 hrs 2 day,
. Cansumpr.ran af diesel = 1680 Hheras for 2. MVA [+<} :eta:fuﬂ lagd @ P21
iitras /Kva /hr.
«  Staad-olene DG Sets having totetcapacity 2 MVA arioss and equipped with
veoustic enclpsures alongwith ndequate steck helight may be exempled
fram the purview of Consent moniagerment, Higher vepatiiy DG sets have
gircody beer covered pader Red 7 Oronge categales .

a5
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Table G-5: Final List of White Category of Industries

Sl | Orgnl’ | Industry Sector WL W2 1 W I AT A2 A WHA+H| Revised
No. | 81 No. Category
1, 3 | Assembly of aircoolers /conditioners - - - - - - - 'G-W

, Jdepairing and servicing o
2, 4 |Assembly of bicycles baby carrfagesand - - " - - - -~ [ GW
) other.small non motarizing vehicles _
3 7 | Bailing (hydraulic pressjof waste papers = - -1 -1 -1~ - G-W
4. 9 | Bio fertilizer and bio-pesticides without using | — - — -~ - - - G-W
. - ingrganic chemleals o
2. 11 Biscusits trays et from rolind PVC cheet [using ] = - - - - - I, G-W
A automatic vacuumi forming machines) ‘ .
Bt 12 | Blending and packing of tea - ~ - - - -~ — G-W
7. 14 | Block making of printing without foundry - = - - - - - G-W
{excluding wooden bleck making) )
8. 21 ) Chalk saking from plaster of Paris ( only - - - - - - - W
casting williout-boilers etc, (sun drying /
, ) electrical oven) B D )
9. 25 | Compressed oxygen gas fromcrude Hepid - - - - - - - G-
oxygen ( without use of any solvents and by )
mzintaining prassure & temperature only for
N _separation: of ather gasas) . U
181 27 | Cotton ane! svoolen hosiers making { Dry - - - - - - - G
process only without any dying / washing '
ol ... | Operation) N
L] 31} Diesel pump repairing and servicing { - - - - -] - RN - .
__| complete mechanical dry process) . : L
12} 33 | Elewic amp (bulb) and CFL Thanu facturing - - - - - - - G-
by assembling only ] :

50
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3 | Electrlcal and clectronic item assembling ( - - - - - G-W
- | completely dry process)
|23 | Engineering and fabrication units {dry process | - — - - - -
o without any heat treatment / metal surface
... | finishing operations / painting) .
15.) 3 | Flavoured betel nuts production/ grinding ( - - - - - GW
7 .. | completely dyy meckanica] opérations)
16,7 37 - | Fly ash bricks/ block manufaciorig, - - - - - G
17 38 | Fountain pen manufacturing by assembling - - = - - G-W
- | only
181 3 (ql };;zss ampulcs and vials making from glass - - - s - G-W
i
10,40 | Glass putty and sealant (by mixing with - - - - - G-W
machine only)
20.] 43} Ground nut decorticating: - - - - e G-wW-
21,1 44 | Handloom/ carpet weaving ( without dymg - - - - . G-W
and bleaching operation)
24| 4B | Leather cuttingand stitching (more an10° - - - - - G-
machine and using motor}
23] 81 hwﬁrgfactuﬁ ng of colr items From coconut - - - e - G-
us
24 52 Manufacturing of metsl caps contalners etc - - - - — G-
35.] "55 | Manufacturing of shoe brush an& wire brush - - - - -~ G-W |
26.| 87 | Medicalesygen - - - o - G-W
27 60 | Organicand inorganic nulrients (by physical | ~ - - ~ - G-W
mixing)
28| 61 | Crganic manure (manual mixing) - - - - - G-W
29.| 63 | Packing of powdered milk - - - ~ . G
“36.| 64 | Paperpinsand u clips - - - - - G
3L{ 88 | Repairing of electric motors and generators( - - e - - DWW
dry mechanical prozess)
331 74 | Ropeé (plastic and cotton) w = - - - G-
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331 76 | Scientific and mathematical instrement - - X - e ] = | - - G-W
. manuficturing . '

34] 78 | Solar madule non conventional energy - - = -] -1 =1~ - G-W
apparatus manufacturing unit

350 7%} Sok power genemtion {rough solar _ - - - - - - - - G-w
photovoltaiccell, wind poiver and mini hydel

9 | power(less than 25 MW) ) ]

36 83 [ Surgicaland medical products assembling, - - “ o= | - - - - G-

| oy (notinvolving effluent / emission

geherating processes)

Note : Usder the colunt; Revised Categary, the full fonns of the abbrediations are as folloos :

R-R nuedits eriginal entegory veas Red and veised cnlsgory is atso Red

R-Omeansoriginal entegory was Red and reviced citegory is Orange

0-0 means original calegory was Oriinge daid reviced aitegony i also Orange
. OG means original capegory was Ommze aud revised eategory is Groon

-8 1ueans original aitegory was:Orange md revised category is While

G0 mustns original eategory teas Green and revised miegory is Qrange

-G means orighial cnlegory was Groen and revised critegory Is afso Grein
: GeWateans eriginal oitsgory was Green mud revized aalegory.is White

o=y

TS AN A
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Annexure
P St g foregsor A
[P CEMTRAL POLLUTION CONTROL BOARD.
S | {rwafireor [ SR ST, ARG IR
@T&ﬂ) . (MIMIGTRY OF EMVIRGHNMENT & FORESTS. GOV OF DA
No. B-29012/E88/CPA /2015-16 19.08.2015

Subt "Harmonization of Clagsificalion of industeles under Red / Orange/ Green / While Categories”;

e During the Conferenca of the Envirgnment Mindsters of States held in New Delhi dyring
Aprtl 06-0%, 2015, it was resolved 1o adopt poliutian polental erilards for categorization of Red,

Orange & Green calegories of industrivs and that » Commitice be conshtuted with. Slate:
representatives, Further, In the 59% Conforanco of Chatrmon & Member Secretarles of Pollytion.
Control Boards/PCCs held in New Dathi o Aprl] 08, 2018, It wos agreed lo constilude &
Cammittee {0 laok into categorization systeny of industries based on thelr respective pollution
potentinl index.

% Aucordingly, a Commiltiee compristng the Chairaon of CPCD, APPCB, TNPCH, MPPCH,
MPCB, PPCB, WBPCH and M, CPCH wos constituled vide CPCE OM dated 23.04:2015 to
review & classify industrtal seetors Inlg diffesent entegories based on criterta of respeetive
pollution patenial fnclizos,

3. The extsting Red { 85 seetors) , Orange { 73 sectors) and Groen { 86 seetors) Indusivlal seetgrs
have been assessed as por the proposid (armula by a group of Sclantisls from CPCE , For this
purpose , concarned Haglocoss # Soiontlst from the Membor SPCBs of the Commitica wery also.
Invalved & consulted duting May28-29, 2015,

4. After carelul exnmination and cansideration of the suggestions of concorned stako-holders tho
“Braft Document on Rovised Concept of Categurization of Induatzial Suclors  is prepnrod by.
the Committes ,

It this context, the Undarsigned is diseeted to forward a copy of the * Denft Dociment an
Rovised Concapt of Catagorization of Industelal Soctors to all Urer SPCls, PCCs and -congerned
Ministrics for their comments, Accordingly, the sanie s enclosed herowith and all the 8PCHy, PCCy
aned concerned Mindstrles are, heruby taquested to provide thalr camments by 04.09.2015,. Tha
camments mny Kndly be sent through lied oy as woll as sofl Copy ab c-mall:

Enel: Asabave : M——" -~

[NK. Glapta}
" Inclhiype - BSS:
0 .

1. All tho State Pollution Coutrol Boards / Pollution Control Commiitoes

. The Soeratary, Ministey of Micro Small and Medinm Enterprises, New Dol
S, The Sectotary; Mintstey of Hoavy Industriog & Tublle Bitorpelsen, Now Dath
4. The Advisor & Inchaege, CP Divistan, MoBFCC, Now Delli
5 CPCH Website g

wofdw v ol awl oo, Rwil-1i0002
‘Parivshy Bliowan’, Enst Ajun Nagas, Qelhi- 110032
s/ Tol. + 43102030, B/ Py ¢ 22305793, 32307070, 22307079, 22301532, 22304543
IR Aol cpch@nicin RIIE,/ Wabsits | www.eRck.nicin
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MINISTRY OF ENVIRONMENT& FORESTS
(Department of Environment, Forests & Wildlife)

'New Delhj, the 1* February 1989
NOTIFICATION

Notification under 3(2)(v) of Environment (Protection) Act, 1986, and
Rule 5(3)(d) of Enivironment (Protection) Rules, 1986, restricting location of
industries, mining operations and other development activities in the Doon
Valley in Uttar Pradesh,

8.0, 102(E)--Wherees notification under sub-rule (3) of rule 5 of the
Environment (protection) Rules, 1986, inviting objections agamst the
imposition of restriction on location of industries, mining aperations and
other developmental activities in the Doon Valley, in Uttar Pradesh was
published vide No. $.0. 923(E), dated the 6™ October, 1988;

And whereas all objections received have been duly considered by the
Central Government:

Now, therefore, in exercise of the Powers conferred by Clause (d) of

sub-rule (3) of Rule (5) of the said rules, the Central Government hereby

imposes restrictions on the following activities in the Doon Valley, bounded
on the North by Mussoorie ridge, in the North-East by Lesser Himalayan

ranges, on the South-West by Shivalik ranges, tiver Ganga in the South-East .

and river Yamuna in the North-West, except those activities ‘which are
permitted by the Central Government afier examining the environmental
impacts: , L '

() Location/siting of industrial units—-It has to be as per guidelines
given in the annexure or guidelines as may be issued from time.

to time by the Ministry of Environment & Forests, Government
of India. S

() Mining--Approval of the Union Ministry of Environment &
Farests must be obtained before starting any mining activity..

L,
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(i) Tourism--it should be as per Tourism Development Plan
(TDP), to be prepared by the State Department of Tourism and
duly approved by the Union Ministry of Environment & Forest

(iv) . Grazing--As per the plan to be prepared by the State
. Government and duly approved by the Union Ministry of
Environment & Forests.

(v) . Land Use-As per Master Plan of development and Land Use
'_ Plan of the entire area, © be prepared by the State Government
and approved by the Union Ministry of Environment & Forests.
(No. J-20012/38/86-1A)
K.P. GEETHAKRISHNAN
Secrefaiy.

ANNEXURE

Guidelines for permitting/restricting industrial units in the Doon Valley area

Industries will be classified under Green, Orange and Red Categories,

~ as shown below for purposes of permitting/restricting such industrial units in

the Doon Valley from the environmental and ecological considerations:

CATEGORY GREEN

A, LIST OF INDUSTRIES IN APPROVED INDUSTRIAL AREAS,

WHICH MAY BE DIRECTLY CONSIDERED FOR ISSUE OF NO

- OBJECTION CERTIFICATE WITHOUT REFERRING TO
(MINISTRY OF ENVIRONMENT & FORESTS) (IN CASE OF
DOUBTS REFERENCE WILL BE MADE TO MINISTRY OF
ENVIRONMENT & FORESTS).

I, All such non-obnoxious and - non-hazardous industries
employing upto 100 persons. The obnoxious and hazardous.
industries arve those using inflammable, explosive, corrosive or
toxic substances.
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All such industries which.do not discharge industrial effluents
of a polluting nature and which do riot ndertake any of the
following processes:

Electroplating
Galvanising

Bleaching

Degreasing
Phosphating
Dyeing
Pickling, tanning’
Polishing
Cookmv of fibres and Digesting
Desizmﬁ of Fabrie
Unhan'mg, Sorking, deliming and bating of hides
Washing of fabric
Tnmmmg, Pulling, juicing and blanching of fiuits and
vegetables
Washing of equipment and regular floor washing, using of
considerable cooling water
Seperated milk, buttermilk and whey'
Stopping and processing of grain-
Distillation of alcohol, stxliaoe and evaporation
Slaughtering of animals, rendering of bones, washing of meat
Jnicing of sugar cane, extraction of sugar Filtration,
centriﬁlgation, distillation '
Pulping and fermenting of coffee beans
Processing of fish ' '
Filter back wash in D.M. Plants exceedmg 20 K.1. per day
capacity
Pulp making, pulp processing and papermaking
Coking of coal washing of blast fiunace flue gases,
Stripping of oxides; -
Washing of used sand by hydraulic discharge;
Wa_shing of latex ete.

Solvent extraction.

All such industries which do not use fuel in their manufacturing

process or in any subsidiary process and which do not emit
fugitive emissions of a diffused nature.
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Industries not satisfying any one of the three criteria are
recommended to be referred to Ministry of Environment &
Forests.

The following industries appear to fall in non-hazardous, non-
obnoxious and non-polluting category, subject to fulfilment of
above three conditions :

Atta-chakkies
Rice Mullors
Jceboxes
Dal mills _
Groundnut degortinating (dry)
Chilling
' Taﬂormg and garment making
Apparel’ makmer
Cotton and woollen Hosiery
10.  Hand loom weaving
11, Shoe lace manuvfacturing
12.  Gold and silver thread and sati work
13, Gold and silver smithy
14.  Leather foot wear and leather products excludmg tanning &
hide processing _
I15.  Manufacture of mirror from sheet glass and photo-fiame -
16.  Musical instruments, manufacturing.
17.  Sports.goods '
18.  Bamboo and cane products (only dry operations)
19, Card Board and paper products (Paper & pulp manufacture
execluding)
20, - Insulation and other coated papers (Paper & pulp manufactute
excluded)
21.  Scientific and Mathematical instruments
22, Furniture (Wgoden and Steel)
23.  Assembly of Domestic electrical appliances
24, Radio asserabling
25, Fountain pens :
26. Polythene, plastic and P.V.C. goods through
extrusion/moulding |
27.  Surgical gauges and bandages

CE-CRN N  SE




28.
29,

-

.3_ .
3L
32,

3.
34,
35.

36.
37.
38.
39,
40,
41,
43,
43,

45.
46.
47.
48.
49,

' 4
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Railway sleepers (only conerete)

Cotton spinning and weaving

Rope (cotion and plastic)

Carpet weaving

Assembly of Air coolers

Wires, pipes-extruded shapes from metals

Automobile servicing & repair stations _

Assembly of Bicycles, baby carriages and other small nons
motorized véhicles. :
Electronics equxpment (assembly)

Toys

Candles

Carpentary-excluding saw mill

Cold storages (small scale)

Restaurants

Oil-ginning/expelling (non-hydrogenation and no refining)
[ce cream

Mineralized water

Jobbing & Machining

Manufacture of Steel trunks & suit cases

Paper pins & U-clips
Block making for printing
Opt{cai frames

CATEGORY ORANGE

B. LIST OF INDUSTRIES THAT CAN BE PERMITTED IN THE -

DOON VALLEY WITH PROPER ENVIRONMENTAL CONTROL

ARRANGEMENT.

1. All such industries which discharge some liquid effluents (below 500
kl/day) that can be controlied with suitable proven technology.

l\.)

All such industries in whieh the daily consumptlon of coa}/ﬁzei s Jess

than 24mt/day and the particulars emissions from which can be
controled with suitable proven technolog

3. All such industries employing not more than 500 persons.
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The following industries with adoption ‘of proven pollution control
technology subject to fulfilling the above three condition fall under
this category :

I,

o0 2 OV Lh W 1

=0

1L
12.
13.

14.

15,

16.
17.

18,

19,
20,
21,

22

o)
L3

24,

25.
26.
27.
28,
29,
30.

. Lime manufacture-pending decision on proven polluﬁon

control device and Supreme Court's decision on quarrying.
Ceramics

Sanitaryware;

Tyres and tubes.

Refuse incineration (controlled)

Flour mills;

Vegetable oils including solvent extracted oils;

Soap without steam boiling process and synthetic detergents
formulation.

- Steam generating plants.

Manufacture of office and house-hold equipment and
appliances involving use of fossil fuel combustion

Manufacture of machmer;es and machine tools and equipment
Industial gases (only Nitrogen, Oxygen and Coa)
Miscellaneous glassware without involving use of fossil-fuel
combustion.

Optical glass -

Laboratory ware

Petroleum storage & transfer facilities.

Surgical and medical products including & prophylactics and
latex products

Foot-wear (Rubber)

Bakery produsdts, Biscuits & Confectioners

Instant tea/coffee; coffee processing

Malted food

Manufactiiie of power driven pumps, comptessors refrigeration
units, fire fighting equipmment etc,

Wire drawing (cold process) & bailing straps,

Stee] ﬁirniul're,‘ fasteners etc.

Plastic processed goods

Medical &Surgical instruments

Acetylene (synthetic)

Glue & gelatine

Potassium permanganate

Metallic sodium
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31, Photographic films, papets & photographic chemicals
32, Surface coating industries
33,  Tragrances, flavours & food additives
34, Plant nutrients (only manure)
35.  Aerated water/soft drink.
NOTE :-
" (a) Industries falling within the above identified list shall be
assessed by the state pollution control Board and referred to the
Union Department of Environment for consideration, before
according No Objection Certificate.
" (b) The total number of fuel buming industries that shall be
: permiited in the Valley will be limited by 8 tornes per day of
Sulphur Dioxide from afl sources. (This corresponds to 400
tonnes per day Coal with 1% sulphur).
(c) Siting of Industrial areas should be based on sound eriteria.
" CATEGORY RED -
C.  LIST OF INDUSTRIES THAT CANNOT BE PERMI’I"TED IN THE
DOON VALLEY
1. All those industries which discharge effluents of a polluting

nature at the rate of more than 500 kV/day and for which the
natural course for sufficient dilution is not available, and
effluents from which cannot be- controlled with suitable
technology. o
¢ ) k
All such industries employing more than 500 perons/day.

-All such mdustrzes in which the daily consumption of coal/fuel
is more than 24 mt/day.
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The following industries appear to fall under this category

covered by all the poinis.as above:

1

LW

s A0 OO R OV LA A Y

— 9

13.
14,

15.
16
17.
18.

19.

20,
2L

22,

23,
24.
23,
26,
27,
28,
29.

Ferrous and non-ferrous metal extraction, refimng,
casting, forging, alloy making processing etc.

Diy Coal Processing/Mineral processing industries like
Ore sintering beneficiation, pelletization ete.

"Phosphate rock processing plants.

Cement plants with horizontal rotary kilns.

* Glass and glass products involving use of coal.

Petroleum refinery

- Petro-chemical Indusiries

Manufacture of lubticating oils and greases

Synithetic rubber manufacture;

Coal, oil, wood or nuclearbased thermal power plants
Vanaspati, hydrogenated vegetable oils for industrial
purposes '

Sugar mills (White and Khandasari)

Craft paper mills

Coke oven by products and coal tar distillation products
Alkalies | '
Caustic soda

Potash S
Electro-thermal products (artificial abrasives, Calcium
carbide stc.)

Phosphorous and its compounds

Acids and their salts (organic & inorganic)

Nitrogen compounds (Cyanides, cyanamides and other
nitrogen compounds).

Explosive (including industrial explosives, detonators &
fuses)

Phthalic anhydride

Processes involving chlorinated hydrocarbon

Chloriue, florine, bromine, iodine & their compunds
Fertilizer industry

Paper board arid steaw boards

Syntheties fibres

Insectidides, fungicides, herbicides & pesticides (basic
manufacture & formulation).
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31.
32,
33,

34,

35.

36.
37.

38.
39
40.
41.
42,
43.

45.

&y

Y
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Basic drugs

Aleohol (Industrial or potable)

Leather industry including tanning and processing

Coke making, coal liquification and fiel gas making
industries

Fibre glass production and processing

Manufacture of pulp-wood, pulp, mechanical or chemical

(including dissolving pulp}

Pigment dyes and thejr intermediates
Industrial carbons (including graphite electrodes, anodes,

midget electrodes, graphite blocks, graphite crucibles,
gas carbons activated carbon, synthetic diamends, carbon

black, channel black, lamp black etc.)
Electro-chemicals (other than those covered under
Alkali group)

Paints, enamels & varnishes

Polypropylene

Poly Vinyl chloride

Cement with vertical shaft kiln technology pending
certification of proven technology on pollution contro]
Chlorates, perchlorates & peroxides

Polishes

Synthetic resin & plastie products.
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- [ R-11013/2872005-8mE T TN
MINISTRY OF ENVIRONMENT AND FORESTS
‘ORDER
New Dielld, the 4th Fuly, 2005 )
§.0. 943(E).— Whereas a notification under clause () af sub-role(3) of rale 5 of the Buvironment (Protection)
Rules, 1986, imposing sestrictions on varions activities fn Doon Vallsy Utiranchsl, except those activities which ane
permitted by the Central Government for examsinifig the emvironmental impacts, was issaed vide No, 8.0, 102(8) dated the
1stFebryary, 1989; : _ .
And wherees the said rotification classified industries into thiree categories; nanmely, green, orange and red and
also preserived guidetines for pormitting and restriotinp industrial udts in Doon Valley Arez; -
2002 Gl/2005 @ o :
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And whereas industries falling inthe orange category are required to be assessed by State Poltution Control
Board and referred to the Central Governmentin the Ministry of Environment and Forests before grantin g ‘No Objeetion
Certificate’; .

And-whereas it has now been decided that propasals covered under the orange category, as specified in the said
notification shall be dealt with_a'sindustti&;reqmmgﬂmn}'onmsxgm clearance asper the Environment Empact Assessment
Notification, 1994, issped videNo, 5.0, 60(E) datEdﬂisZ_TthJanuax}; 1904, '

. Now, therefore, in exerciss of the powers conferred by Section 5 of the Eavironment (Frotection) Act, 1986, it is
hereby diretted that g1l prapasals, relating 1o devclapmentin Doon, Valley, Uttaranchal falling in the catagory of arange
Industey eategorized vide notifisation No,8.0, 102(E) dated the 15t Febryuary, 1989, shat follow the same Procednre as i
being followed for the environmont elearance of Industey Sector Projects nnder Enviranment Impact Asspasmont
Notification, 1954 fssued vig Now8,0. 508} dated the ¥ 7t Jamar ) 1904 85 armended From o'ty s with effect from thi
date of publication of this notification inthe Official Gazete,

[E. No. 3-11013/25/2005-14 11
R. CHARDRAMOHAN, It Secy

Printed by the Manager, Govt. of Jndia Pregs, Risg Road, Mnyapiici, New Delir-110063
and Published by the Controlfer. of Publications, Defhi-t Tg054,
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(4 F-11013725/2005- 3 -1 (1)]
T Wﬁmﬁa'%ﬂ'
MINISTRY OF ENVIRONMENT AND FORESTS
ORDER :
New Delldl, the, 13th December, 2007

5.0, 2128 (B).-—Whereas, anotification under clﬁuse
{d) of sub.rutle (3 o rwle 5 of the Environment (Profection)
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Rules: 1986, imposing restrictions ehvaripus activities in
Doon Vailley Uttarakhand, except those activities which

 are peritted by the Central Governmeant for examining the:
environmental impacts; was issued vide No, 8,0, | 02(E).

dated the Jst Pebruary, 1989

And, wheteas, the said notification classified
indusizies into three categartes; namely, green, orange and
red pnd also preserfbed suidelines far permitting and
Fesiricting Industrial units in Doon Vatley Area;

And, whercas, Industries falling in the orange
cutegory ure required 10 be nssesséd by Stwe Pollution
‘Control Board and refemed o the Central Governsieat fi
the Minisiry of Environment and Forests befars granting
“Ne Ohjection Certificate’s '

And, whereas, it was envisaged that the proposals
covered under vrange category shall follow the same
peovedura 25 is beiny followed for the environmant
clearance ol industry sector |rojects under Environment
lpact Assessment Notifieation, 1994, Issued vide 8.0,
43(E) dwted thedih July, 3003

- And, wherens, the wid  Environmens Impagt
Assessment notilication issued vide 8,0. 60(E) dated the

2N Janusry. 1994 bas been supersedsd by the notification

vide cuinbet S0, 1533(E) dated 14th September, 2006;

Printed Ex} the Manuger, Govt of lndia Press, Ring Ifth::d.. Mayapurd, Hew Dulhi-110064.

Now, therefore, in exercise of the powers conferred
by Svetion § of the Environment (Protection) Act, 1986, it
is hereby directed that all proposals, refating to
devatopment In Doon Valley will be examined as per the
following provedurg i~

{iy All these profests which are covered inthe
sehedule under the Environment Impuce
Assessiment nolificalion issued vide number
8.0, {333(E) duted the 14th September, 2006
will follow the procedure lid down in that
notification,

{ily Alithose peojects which are not coveredunder

- the EIA notification but which fall ander the
orange catepory shall be considered by the
State level Environment Impact Assessment
Authority.

{illy Tilf such time as the State level Imgact
Asseisment Authority is constituted for the
State of Unzrakhand, the propasals will be
examined by the Central Government, without
referring thamta the Appraisal Commitiee, afigr
abiaining the comments of thio State Polution
Conirol Board,

(No. <1 1037250005113

L ANANDAKUMAR, Scizntist ‘G

a0 o ——r o ia s vy

and Published by flie Contoller ol Puhlicauons, Delhi-|i0gsy,

!

—————
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AT 1 Heady, 1989 4t warfra &7 7% 4
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION

o New Delhi, the 6ih Janoary, 2020
8.0, 4(E). ;%VHEREAS vide notificalion number 5.0, 102(E), dated the Ist February, 1989

’ (hcremai'ler referred as the said notifi tcation) the erstwhile ‘Ministry of Environment and Forests imposed restriction
~on location of industries, mining operations and other developmental activitics in the Doon Valiey, bounded an the
-North by Musseone ridge, in the North-East by Lesser Himalayan tanges, on the South-West by Shivalik ranges,

river Ganga in the South- East and river Yamuna in the North-West in erstwhile Uttar Pmdesh (now Uttazakhand),
keepingin vncw the environmentat- impact in the regiody

AND WHEREAS, in respect of the safd notificatton cenain directions have been issued vide notification

‘number $.0 943 (E), dated the 4" July, 2005 and 5.0, 2125 (E) dated the 13® Ds:cember, 2007;

AND WHI_:REAS, in the meantime the Central Pollution Controf Board (CPCB) lras also issued directions

‘on the categorisation of industries vide letier No. B-20012/ ESS(CPA)/2013-16, dated the 7% March, 2016

AND WHEREAS. the Goverament, of Uttarakland vide letter No, 122/D-3:19+13(04)/2018, dated the 107
April, 2019 requested the Minisiry of Environment, Forest and Climate Change for amendment in the said
notificadion;

AND WHEREAS, the Ministry of Environment, Forest and Climate Change has examined the request of
the Government of Uttarakhand;

AND WHEREAS, there is a neex (0 consolidate the amendments and the difections as above dnd also to
harmonise the conditions besed on the said directions and amendments;

NOW THEREFORE, In exercise of the powers conferred by sub-section (1) and clause (v) of sub-section.
(2) of section 3 of the Environment (Protection) Act, 1986 read with sub-rule (4) of Rule 5 of the Envisonment
(Protection} Rules, 1986, the Central Government heroby makes. the following, amandments in the safd nottfieation
and Linpose followisg conditions in tespect of the agtivitles filllig the Doon Valley comprising of tie above edierla
hafielyt s

In the said notifieatlon, for clauses (), (i), (il (i), () and ANNEXURE, the following shell be
substituled, namely:-
(i) Lecation/siting of industrinl units — It has @ be as ‘per modified directions ssiied by the Central Pollution.
Control Board (CPCB) wide letter No, B-29012/ESS(CPA)2015-16, dated the 7% March, 2016, under section
13(1)(b) of the Waler (Prevention and Control of Pollution) Act, 1974 and the Alr {Prevention and Control of
Pollution) Act, 1981 regurding hermonization of classification of industrial sectors: under red/orange/green/whiie.
categories and as may be amended from timé to timeé by the CPCB aud the Ministey of Environment, Forest and
Climate Change.
(i) vining - Approval of the Union Ministry o Environment, Forest and Climate Change must be obtained be[‘ore
slarting any méinfog activity,

(iif) Tourism - IL.should as per Tovrism Development Plai (TDPY, to be prepered by the State Department of
Tourism and duly approved by the Union Ministry of Environment, Forest and Climate Change.
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(iv) Grazing — A's per the plan to be prepared by the State Government and duly approved by the Union Ministry of
Environment, Forest and Climate. Change. '

{v) Land Use ~ As per Master Plan of development and Land Use Plan of the entire areq, to be prepared by the State
Government and approved by the Union Ministry of Environment, Forest and Climate Change.

Naote:
()

(e)

)

Red categories of indusiries shall not be permitted in Doon Valley;

The total number of fuat burning industries that shall be permitted in the Doon Valicy shall be limited
by 8 tormes per day of Sulpliur Dioxide from all sources. (This corresponds o 400 tonnes per day Coal
withi 1 % Sulphur);

Siting of Industrial arens shall be bused an the prescribed eriterion and with prior approval of
Competent Authority,

Existing orange. eategeries industries, which are now in the red categories of industries shall be
continued, however, no expunsion shall be allowed..

[F. No. 25/6/2012-E5Z]
DR.SATISH C. GARKOTI, Scientist ‘G’

‘Note: The principal notification was published in the Gazette of India, Extraordinary, Part I, Section 3, Sub-section

{ii) vide aumber $.0. 102 (£), dated the 1* February, 1989.

g

Uploaded by Drte. of Printing ar Government of India Press, Ring Road, Muyapﬁﬁ. New Delhi-1 iOU@
atd Publishied by the Controller of Publieations, Delki-110054. ALOK KUMAR 180 msesmyssonnasms
. A [ BRI TR R VRNCE o)
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A.0Introduction

Stone crushing sector is an important industrial sector engaged in producing crushed
stone of various sizes (40 mm.20 mm.10 mm. crushed sand, stone dust
ete) depending upon the requirement which acts as raw material for various
construction activities,

Sfone ¢rushing operation releases a substantial amount of fugitive ‘dust, which not
~ only poilute. the ervironment, but also pose a healfft hazards to the workers and the
surrounding population. The growth in infrastructure Is leading to increase in demand
of raw materials, thereby resulting in the need to set up new store crushing units or
Increase production from existing unifs. This poses a challenge to maintain the
ambfent airquality, which is possibleif ervironmental guidelines predetermined by the
industy concemed are followed. .

Inventory and information about stone crushing units gathered fram 27 SPCBs/PCCs
(Arunachal Pradesh, Andaman & Nicobar island, Assam, Bihar, Chandigarh,
Chhaliisgarh, Daman, Dadra & Nagar Haveli, Goa, Gujarat, Haryana, Himanchal
Pradesh, Jharkhand, J&K, Kamataka, Kerala, Madhya Pradesh Maharashtra
Manipur, Meghalaya, WNizoram, Nagaland, Odisha, Punjab Slkkfm Tripura,
Uttarakhand), and the data receivad indicates that there are about 16,931 stone - -
Crushing units with capaciiy ranges between 0.1 TPH to 1 400 TPH | -

2.0 Glassification of Stone Crushing Units

Based on the information received from SPCBs/PCCs, s‘:one crushers may be-'
classified into small, medium and large-scale in terms of production capacaty

S.No. Category Production capacity (TPH) '
1. |Small Scale _Upto 25

2. |Medium Scalg 2810 100

3. |Large Scaie 100 above

ERY
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3.0 Stone Crushing Process
The stone crushing process can bhe broadly divided -in following stages:

3.1 Transportation of raw material: Stones exacted from various sources are
- transported to stone-crushing units by means of trucks, trailers or automatic dumpers.
. _— . S .

3.2 Ppimér_y crushing: Mined stones ars fed directly info the primary crusher through
stone. feeders. The primary crusher breaks large stones and boulders info 100-140
mim size siones. -_Qr_u_shed stones are sent to secondary crusher for further reducion
into smailer sizes. Various types of crushers are ussd in stone crushing industry. Jaw
c;rushefé are widely Used as primary crushers,

3.3 -Secon'dary crushing: Afer primary crushing, crushed stones are fed to
secondary crushers through conveyor beits, fn this stage, stones. are further crushed
to a size of 40-80 mm to 10 mm or even smaller. Stone crushing units yse different
types of crushers for secondary crushing. Granulator or cone crusher is usually lsed
for secondary crushing. |

3.4 Screening: From secondary crusher, crushed stones are transferred for
screaring through a conveyor belt. Sereening is the pﬂrccess-for segragating produsts
of varlous sizes. Differernt mesh size screens are aligned one below tha other and
each screen is connected to a separate conveyor belt for discharging different size
products. Mass that remains on the screen is called ‘oversize' and material that
passes through screen is called ‘under size’. Oversize is retumed to secondary
crushers for further crushing and then again to screen.. Under size is discharged
through a 'telescopic chute’ and scresned products of various sizes are conveyed to
stockplies by belt conveyors. Different types of screens are used such as; grizzly-
type screen, vibrating screen and rotary screenm. Vibrating screens are most
commonly used.
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3.5 Tertiary crushing: Tertiary crushing is tarried out in units that produce sfone
dust as their primary product Dust is usually a by-product of stone crushing process.
Units that produce dust, install a separate machine, usually roller crushers. Sfones
of size 10-20 mm are sent to rofler crushers for grinding into fine dust,

3.5 Product storage and foading: After crushing and screening, final product is
transferred to & conveyor belt which distributes the product into different stockpiles,
depending on size of the product The productfines are either stored as stockpiles or
directly loaded into frucks & dumpers and fransported.

4.0 Environmental Issues associated with Stone Crushing Units

The _'major environmental issue due to operation of a stone crushing unit is fugitive
dust emissions-which is contributed by the following processes:

= Primary crushing: Primary crushers breaks large boulders Into smaller sizes.
Crushing process as-well as unioading of stones generate a substantial amount of
fugitive dust. Mechanism for water sprinkling is provided fo reduce fugitive dust.
Some primary crushing areas are parfially or complietély‘covéred with a shed as a
measure to further prevent the fugitive dust emissions to surroundings, however

at some places partial coverings. pravided which do not appearto be sufficient to -

such emissions.

«  Secondary crushing: Compared to primary crushing, fugitive dust ernitted at -

secondary crushing is relafively higher. Generally, insufficient cqyefed shed
provided inthe process results in fugitive emissions. o

» Screening: Screening process is also a source of fugitive dust emissions. As the

rmatenal is conveyed to screen from secondary crusher, screen vibrates and thus,

separates the material of different sizes resulting into huge amount of fugitive dust
emissions. Generally, units provide coverad shed and water sprinklers to combat
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dust emissions however, improperdesign and operation of sprinklers and improper
covering is an issue.

«  Tertiary ;:ru'shing:- Fugitive emissions are generated during grinding of stones inte
fine dust.

o thv_eyor Belt: Conveyor belis are primary means of fransferring raw materials
' and'_products from one end 10 the other. Movement of products on the conveyor
belts is a potential source of fugitive dust emissions. To reduce dust emissions,
water sprinkling arrangement is provided on each belt. Same ynits cover corveyor
belts efther with sheels or thick cloth to reduce dust emissions.

. Rroduct'release and storage: Fugitive emissions generated during fransfer of
material ihroisgh 'te[éscopic chutes is lower than that g'en_e_raﬂng during direct
disposal of product on stockpile. Material, such as stone dust, stored inopen areas
is are also a potential source of fugitive dust emissions.

= Although no process waste water is generated from stone crushing units, however,
water is used for sprinkling; conveyed to setfiing taniks of appropriate size which is
recycled and teused in process.

5.0 Environmenta! Guidelines for $tone Crushing Units:
The stone orushing units should adopt following ervironmental guidelines to
praverbéuppress fugitive dg@t ermlasions from their operationt

Source of emission Measures to be Taken

Unloading  of raw | Water sprinkling with adequately designed. nozzle
material for storage which preduce tiny droplets of water should be
provided during raw materials unlpading .

Onioading o raw |+ Three sides and top shouid be coverad and one

material into hopper side may be kept open for vehicular movement.

« Water sprinkleis should be provided on approach
roagds, '
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Primary Crushing/ Jaw«l: - -

Crusher

Crusher should be completely enciosed by GIMS
shaets on top and at least three sides completely
from the ground level, One sids should have
pravision  of  movable  shestidoor  fur
movement/maintenance.

Primary crushersfaw crushers should be coverad
with tarpaulinfcotion  clothsuitable materials to
contain fugitive dust emissions (Figure-1) _
Water sprinkler system with adequately designed
nozzle which produce tiny droplets of water should
be provided at primary crusherfjaw crusher so that
fugitive emissions are contained and amount of
water sprayed should be optimized,

Secondary Crushing

from the gréund level. One side should have

Crusher should be completely enclosed by GIMS
sheets on fop and at least three sides completely

provisian of movable sheetdoor for movement/,
maintenance.,

Dry extraction cum hag filter followed by cyclone to
be provided for contro] of emissions.

Screening

sheets on fop and at least three sides completely

Crusher should be completaly enclosed by GifVS

from the ground level One side should have
provision of movable shest/door for movement/
maintenance. Door to be kept closed during|
operation. : ' -

Flexible covers where conveyors pass through the
screen house should be installed at entries and
exits of corveyors toscreen house.

Dust extraction system connected with bag fiiter to
be provided. T
Provision of water mist sprinkling systems with
adequately designed nozze which produce tiny
droplets of water shotld be made at inletfoutlet of
screens.

Tertfiary Grushing

Crusher should be completely enclosed by GIIMS| -
sheets on top and at least three sides completety
from the ground level. One side should . have
provision of movable sheet/door for movement/|
maintenance. Dust extraction system connectad
with bag filter to be provided.

Provision of water mist sprinkiing systern should be
made with adequately designed nozzle which
produce tiny droplets of water,
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Conveyor Belts Conveyor belts should be properly coverad from node

/8/2

to node with a thick shest of.suitable material along
with water sprinkling system with adequately
designed nozzle which produce tiny.droplets of water.

Discharge points " Flexible Telescopic chute from top of discharge poit.

to the ground level should be provided (Figure-2 &
Figure-2(a)).

- Product storage « Properly designed telescopic chule of adequate

length of suitable material should be provided at
ends of conveyor so that dust generated from th[s
section is contained at source.

« All open stockpiles for aggregates of size above 5§
mm should be kept sufficlently wet by water,
spraying.

« Stockpiles of aggregates of 5 mm size or less
shoud be covered to ensure that same is not
carried away (or whipped out} by wind.

1

5.1 General Measures

Wind breaking wall: GUMS/brick wall should be provided along the periphery of
orusher. Height of the wall should be 3-ft more than the highest node of the crusher.
Roads: Metaled/concrste roads should be provided within the premises, Ramps
and the entire ground afea inslda the premises should also be rmetaled.
Housekeeping: To curb the alr pollution in the crusher premises, artangement .of
rotating water sprinkiing systemffogger/Anti-smog gun should be provided. Waler
sprinklers should have adequately designed nozzle which produce finy droplets
of water, as such system is mate effective in dust-control with significant reduction
inconsumption of water, Fine dust accurulated and bag filters in the crushing area
sholld be clzaned at regular intervals and the coﬁected dust should he stored in
sacka for further sale or dispossl,

Plantation: 2-3 rows of tall tress should be planted around the periphery of crusher,
Housing should be open for movement of mechanical drivers, conveyor belts, étc:
should be sealed properly with flexible rubber flaps.
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Vi,

il

viii,

i,

Name of the unit, -contact defails of the owrer and address of the unit, plant
capacity and date.of igsus of CTE/CTO from SPCRs/PCCs shauld be displayed
on the display board at the enfrance.

Transportation: Vehicles camying any kind of material shoud be completely
covered.

Regular wetting of roads should be done to suppress dust within the premises to
confrof dust emission re-suspension. _

Water consumption and handling: Unit shetld provide settiing tanks of appropriate
size and reaycle & reuse of the water In progess, Crusher should provide a water
storage tank with adequate capacity. In case of use of groundwater, stone crushing
unit should obtain permission to extract groundwater fom the Central Ground
Water Authority (CGWA)/Ground Water Department (GWD) of the State/UT. Unit
should maintain proper log book of consumption of frash water. Depending on

avallability, efforts may be made to use STP treated water instead groundwater to

control emissions from process activities.

8.0 Regulatory/Monitoring Mechanism for Stone Crushing Unit

il

fii.

Stone crushing unit should obtain Consent 16 Establish {(CTE) and Consent to
Operate (CTO) from the concerned SPCRS/PCCs.

Unit while applying for CTO/renewal of 'consént, should" upload the duly filled
checklist attached at Annexure-1 along with digitally tagged photographs and.

videos of the crushing unit to ensure compliance of the conditions mentioned. in =

the guidelines. SPCBs/PCCs. should digitally verify the said condltlons befora - -
isstance of CTE/CTOMenewal of consent. ' .
CCTV/IPTZ cameras should be installed at the ehfrance and . all co’rhéré of.the "
premises of the unit covering entire area with mintmum of 30 days data storagé.

Stone crushing unit shall comply with emission norms prescribed under the
Environment (Protection) Rules, 1988 and condmons laid down in CTO by
concemed SPCB/PCC.
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vi.

vii.

vill.

i

¥l

Online/manual ambient air monitoring systems to be installsd in crusher zone as
per CPCB/SPCB guidelines — in upwind and downwind directions.

Stone crushing unit should develop green belt as per the plan approved by
concemed Department of the State/UT.

Local authorifes should -assoclate with stone crushier associations for the

construction of metalied road in the entire ¢rusher zone,
A'Distri_ct Level Committee should be constituted under chairmanship of District
Magistrate/Deputy Commissioner so that surprise inspections for surveillance of

- stone crushing -units located under their jurisdiction can be carried out on regular

basis.
Health survey of workers shotdd be carried out by the stone erusher on half-yearly

“basis,

New Crushers should be allowed to operate only in dedicated crusher zones as
per-ihe siting policies of SPCBs/PCCs.

Stone crusher unit should be operated only duwing day ime (i.e. 5.00 AM'to 10.00
PM) to avold inconvenience to the nearby residents due to ambient noise.

Figure-1: Cavering of Primary/Jaw crusher
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Figure-2(a): Chute from fep of discharge point
10
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Format/Checklist for SPCBs/PCCs beforeissuance of CTE& CTO

Annexyre-1

5.

Fugitive Emission Source Checklist for compliance of conditions ¢ffYes/No
No. [Locations Environmental guidelines.
1. |Unfoading area of raw malterial,[Water sprinklers installed with™ adequate |
primary' ' crusher, Screener,designed nozzles (Uplgad photo/iideos).
cqnveyofs belts. and transfer
_ points ' . o
2. |Primary crushers, 'Saccndam Erislosurgs by GU_MS_ sheets on top and at
crushers, Screeners and terfiary|least three sides completaly from the ground
cryshers level (UJolead photofvideos).
3. (Secondary, lenmly  CrUshers Dry extraction cum bag fiter folloved by
 land Screener cyclone.
(Upload phato),
4, [Coveting  of Conwyor belts|Cowvering of Conieyor belts
ffom node to node with a thicki(Upload photo).
shaat of stitable material
4 |AUdscharge pomts  |Fiexible Telestopic ohiie fom 10p O [

discharge point 1o the ground level (Upload

fihoto),
& [GUMSforick wind breaking wall (Wind breaking wall (Upload photo)
of 3l more than the highest
nade of the crushar along the
periphery of crusher
General
B, [Wind breaKing wall GIMISTonck wind breaking wall of 3-1 more
than the highest ncde of the crusher slony
the periphery of crusher (Upioad photo)
7. Roads Metalled/iooncrete  roads  within  the

oremises, Ramps and the entire- ground
area: inside the premisaes should also be
metalled

11
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premises

| Suppression of dustwithin the.

Arrangemient of rotating water sprinkiing
systemffogger/Anti-smog  gun  in  the
premises to suppress dust within the

| premises to control dust emission e

suspension,

Green

belt

Flantation of 2-3 rows of tall trées arcung

“|the periphery of crusher

' Bisplay board

Display board al the entrance, havng name
of unit, contact detalls of owner and address

tof unit, plant capacity and date of issue of

CTE/CTO from SPCB/PCC

190

Cowering of vehicies

Covering _of venicles Gamying any kind of
malerial .

11

CCTVIETZ camera

CCTVIPTZ  cameras  mstalled  ai The

entrance and 2l comers of the premises of

the unit cowering entire arga with minimum of]
30 days-data storag_e

12

Photashidens

"|Upload photagraphsiideos ' ensuting

compliance of alf condilions as menticned in
the guidelines while applying CTEICTO!
Renewal

edhd
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